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The respondents are yet to file

-wrltten statement., List again on

13.1.2003 to enable the respondents to

~ file written statement.
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%ﬂﬁ—al"?&ﬂ%>ﬁmﬁ
frer—

Vice~Chairman

_ Pregent ¢ The Hon'ble Mr. Justice D.N.

Chowdhury, Vice~Chairman,

The Hon'ble #ir, S.K. Hajra,
Administrative Member.

~ The respondents are yet to
file written statement though- tlme
granted. Put up again on 14.2.2003

to enable the respondents to file writt-
en statement.
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* Purther four weeks time is allowed

to the respondents to file written state-

¢
List on 17. 3 2003 for orderst~
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_\yiqeﬁChairman -
Further four weeks time is allowed
to the respondents to file written -stat e~
ment on the prayer of Mr. A. Deb Roy.,
learned Sr. C.G.S.C. for the respondent s,

~ List on 21.4.2003 for orders,
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~ List on  27.5.200
the respondents to file written
statement. This adjdurnment is
granted on the prayer of Mr. A. Deb
Roy, learned Sr. C.G.S5.C. for the

resprondents.

Vice~Chairman

The Hon'ble Mr, Justice D.N
Chowdhury, Vice-Chairman,

The Hon'b%q Mr., S,K. Hajra,
Member (A).

No written statement so far
filed by the respondents. Put up agdin
on 25.6.2003 for written statement,

Written statement has been filed,
The case may now be listed for hearing
on 30,7.2003. The applicant may file
rejoinder, if any, within two weeks

from today, t{//\‘___——_\

Vice-Chairman

Present :

b—

Member

30.7.2003 Present: The Hon'ble Mr.Justice D.N..

bb

Chowdhury, Vice-Chairman
The Hon'ble Mr.N.D.Dayal
Administrative Member,
The learned counsel for the applica-
nt is in accommodation. Accordingly the
case is adjourned and is listed again fo.

hearing on 26.8.2003,
Me%Zir Vice=Chairman
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THE HON'BLE MR.
| THE HON'BLE MReK.V.PRAHALADEYADMINISTRATIVE MEMBER

CENTRAL ADMINISTRATIVE TRIBUNAL
. GUWAHATI BENCH

S 3‘ Ouhe/RLA.No. 478 10£ 2002

i L ' DATE OF DECIsION _26+08-2003

‘aiftoicoccrfa.x}dcr:aohlsaéloao‘a%t;toaonovn-o-c.ooo.o‘.o’.n.oo..ooOOOOAPPLICAI\]T(S).
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o A
&

© 8 A8 & 68 VU OO B OSSO S SeNC0OEO0S &S DO O

APPLICANT(S).

=~VERSUS-

et

Union of India & Ors. T
.o'ouo.couoo.......oRESPONDENT(S)

.'.‘.Q'".»....".....09"’..0..’....‘.‘
v

Mr.A,Deb Roy, SreCeGeSe.Ce ‘ . ) ) .
. .......'...-..............'....'..‘.'._.‘Q"‘.'.ADVOCATE FOR TI-E

RESPONDENT(S) «

‘ﬂl.‘..."‘.
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MR+ JUSTICE DeNeCHOWDHURY,VICE=-CHAIRMAN

Whether Reporters of local papers may be allbwed to see the

| ‘ judgment ?
2k To be referred to the Reporter or not?
:£. Whether their Lordships wish to see the fair copy.“of;. the
Judgment ? :
’ﬁr Whether the judgment is to be circulated to thé other Benches ?

Judgment delivered by Hon'ble X&gpes VICE-CHAIRMAN
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CENTRAL ADMINISTRATIVE TRIBUNAL, GUWAHATI BENCH.
Original Application No. 278 of 2002.

Date of Order : This the 26th Day of August, 2003.

e Hon'ble Mr Justice D.N.Chowdhury, Vice-Chairman.

e Hon'ble Mr K.V.Prahaladan, Administrative Member.

Smt. Chandra Kala Dutta,

Up
of

per Division Clerk,
fice of the Executive Engineer,

Guwahati Central Division,

Ce

ntral Public Works Department,

Guwahati-21. «+.Applicant

By

By

CH

Advocate Mr A.Ahmed.
~ Versus -

Union of India,

represented by the Secretary to the

Govt. of India, Ministry of Urban Affairs,
New Delhi-110011.

The Director General (Works)
Central Public Works Department,

Nirman Bhawan, New Delhi-110011.

The Additional Director General of Works,
Eastern Region, C.P.W.D.,

Nizam Palace, Kolkata-20.

The Sugerinten ing Engineer,
(Co~ordination) Circle,,

Central Public Works Department,
Eastern Region, Nizam Palace,
Kolkata-700020. .« sRespondents

Advocate Sri A.Deb Roy,Sr.C.G.S.C.

O RD E R (ORAL)

OWDHURY J.(V.C)

th

Th

C1

v/fi

The controversy pertains to legality of the action of

e respondents in the matter of promotion of the applicant.

e basic facts are :-

The applicant was initially appointed as Lower Division

erk (LDC) in the year 1969 in Central Public Works
partment (CPWD). In the year 1991 she was promoted and

sted as Upper Division Clerk (UDC) and was posted at

Shillong. By office memorandum dated 5.12.96 the respondents

invited applications from UDCs who had rendered five years

contd..2



of service in the cadre to fiil up seven posts of Head Clerk
against 50% quota by Departmental Competitive Examination.
The applicant alongwith others appeared in the Competitive
Examination and came out successful. Accordingly by office
order dated 5.6.97 she was promoted as Head Clerk and posted
at Silchar against existing vacancy. The applicant promptly
aceepted the promotion and intimated to the department vide
her communication dated 16.6.97. The applicant also
submitted representation before the respondent No.4, the
Superihtending Engineer, Co-ordination Circle, [Kolkata
indicating her personal problem and made request for her
posting against the vacancy at Guwahati. It appears that the
Superintending Engineer, Assam Circle, CPWD, Guwahati had
had forwarded her representation with a request to consider
her case ‘on extreme compassionate grounds at Guwahati
against any existing vacancy indicating that number of
vacancies of Head Clerks still exists in various CPWD units
at GCuwahati. It seems that the respondents by office order
dated 8.7.97 cancelled the promotion order of the applicant
alongwith seven others on their refusal/conditional
accepfance/non—receipt of intimation. In one éf her
representation the applicant also requested for her posting
in places like Tezpur and Shillong and intimated that since
her husband was also an emplbyee of the CPWD at Guwahati she
was entitled to be considered for promotion as Head Clerk on
the basis of the selection on the spouse ground. The
a¥plicant prayed for review of the order and asked for her
promotion since persons junior to her had already been
promoted and senior should not be deprived of getting
promotion. Failing to get any remedy the applicant

approached the Tribunal assailing the order of cancellation.

contd..3



2. The respondents contested the case by filing its
written statement. In the written statement the respondents
stated that on the basis of the Departmental Compétitive
Examination she was selected for promotion to the post of
Head Clerk. It was also indicated in the communication that
no conditional acceptance of promotion would be entertained.
Instead the applicant made representation for her posting at
Guwahati. In the written statement the respondents asserted
that applicant's case was considered against 50% regular
selection quota of seniority cum fitness by Departmental
Competitive Examination. Her case for promotion will again
be cOnéidered in due course through 50% quota on the basis
of seniority-cum-fitness.

3. We have heard Mr A.Ahmed, learned counsel appearing
for the applicant and Mr A.Deb Roy, learned Sr.C.G.S.C for
the respondents at length. On consideration of the materials
on record it is found that the applicant was found suitable
for promotion as Head Clerk against 50% quota on thé basis
of Departmental Competitive Examination. The applicant was
accordingly promotéd as Head Clerk and posted at Silchar.
The communication dated 16.6.97 (Annexure-B) addressed to
the respondent No.4 indicated~that the applicant accepted
tﬂe.promotion as Head Clerk. At the same time the applicant
submitted a represehtation for reconsideration of her
posting at Guwahati. The Superintending Engineer instead of
taking any decision on her representation cancelled the
order of promotion vide order dated 8.7.97. In the seniority
list of UDC the name of the applicant appeared at serial
No.106 and she belongs to Scheduled Caste community. She
earned her promotion through a competitive examination. The

.same was: unilaterally cancelled by the respondents. The

contd..4
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applicant is serving in the department since 1969 and worked

as UDC since 1921. Her superior officer in his communication
dated 11.6.2061 addressed to the Superintending Engineer,
Co-ordination Circle, Kolkata, respondent No.4 while
forwarding her representation also indicated +that the
applicant has been serving in various stations in her
service career and rendered excellent services to the
department. Situated thus we feel that it is a fit case in
which the department can take appropriate measure and
reconsider her case in right perspective in the setting
indicated above. The applicant may also submit a fresh
representation within a month from today and if such
representation is filed the authority shall take appropriate
measure for consideration, if necessary by reviewing the
order and pass necessary order in the facts situation as
expeditiously as possible preferably within two months from
the date of receipt of such representation.

With thesezgfbplication stands disposed of. There

shall, however, be no order as to costs.

ki;é;;i%wxlahSMéleﬂ

( K.V.PRAHALADAN ) ( D.N.CHOWDHURY )
ADMINISTRATIVE MEMBER VICE CHAIRMAN
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h IN THE CENTRAL ADMINISTRATIVE TRIBUNAL .

GUWAHATIT BENCH, GUWAHATI.

(AN APPLICATION UNDER SECTION OF 19 OF
CENTRAL ADMINISTRATIVE TRIBUNAL ACT

ORIGINAGL APFLICATION KO, 92'28 {F
Smti. Chandre Eala Dutta
~Versus-

I The Union of Tndia

! & (thers

!
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL

GUWAHATI BENCH, GUWAHATI.

(AN APFLICATION UNDER SECTION OF 19 OF THE
CENTRAL ADMINISTRATIVE TRIEUNAL ACT 1985)

ORIGINAL APPLICATION NO. OF 20032,

13

[
L

BETWEEN

SBmti. Chandra Fala Dutta,
Upper Division Clerk,

Office of the Erxecutive Enginear

Guwahati Central Central

Division,

Fublic Works Department, Guwahati-21

~Applicant.

The Union of India repressnted by

the Secretary to  the Government  of

Irdia Ministry of Urban A4fairs New

Jelhi-110@1 1.

The Director General (Works) Central

Fublic works Department, Mirman

Ehawan, New Delhi- 110811,

The ﬁdditimﬁal_ Director General of

Works, Fastern Fegion, CoF.W.D.,

Mizam Falace, Kolkata-20,



o

11

&l

4% The Superintending Engineer,
{(Co-ordination) Circle, Central
Fublic Works Department, Eastern
Region, Mizam Palace,

Folkata-70R00%56 .

~Respondents.

GETAILS OF THE AFFLICATION

FARTICULARS  OF  THE  ORDER  AGAINST  WITH
THE AFFLICATION IS MADE:

This application is not directed against
army  particular order but it is made for
seaking a direction from this Hon "ble
Tribunal to  direct the FHespondents te
promote your  applicant  to the post  of
Head OClerk as your applicant has already
passed t e Departmental competitive
Examination for  promotion from  the post
of  Upper Division Clerk to the post of
terad Clerk in Central Frubddic Works

Department in the year 1997.
JURTEDTCTION OF THE TRIBUNAL

The applicant declares that the subject
matier of the instant application 1%
within the Jurisdiction of the Hon ble

Tribunal.
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4351 That  vyour

Ry LIMITATION

The applicant further

wmuhiect matter of

application
s b ion

prescribed under

gdeclares

the

i within the

ks
oAy 3

Administrative Tribunal Act 198,

41 FACTS OF THE CASE

Facts wha the case in

bhelows

4,11 That  vyouwr  humble  applicant  is

ITridia  and as

rights aricd rivileges
B g

Constitution of India.

21 That your applicant begs to

appointed At Lo Division

Fubilic Works Department

o o
19869, She B

Division Clerk in  the vyear

. -

at Bhillong.

\ ©
applicant  begs to
Respondents had dizsued an
Mo,  FOERY /96/8E(C) “Lilals
9 é b

inviting

Division Clerk whio Fradd

bried

such, she is ent

guaranteasd

zstate

Office
1449

applications

that the
instant
limitation

o f the

are  given

& citizen of

Clerk

in

1991m  and
=

state

dated
From

completed

itled to all

unoer the

that he was

in Fies

the vear

promoted  to the post of Upﬁ@f

posted

that the

Memorandum

AZ5~12-

Uppear

o

by {Fiva)

yvears service in cadre in order to 1311 4

et St D

e
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w My

Ziseven) postse (8@0% (Fifty percent quota) of
Head clerks vicle Departmental Cmmgati&iv%
sramination.,  Out  of  these 7i{seven) posts one
post i reserved for 5C another st is

o —
reserved foar 87.

Anmexure-A 0 is the photocooy oof ffice
Memorandu Mo . G{EE) /Q9L/BE(CEZ/Cal /1449

dated O5-12-96.

Annexure-E 4

i

s the photocopy of corrigen-—

citim Teaued vide letter Mo, PSR /96 /8E

(0) EZ/Cal/1471 dated 12-12-96,

That Yo applicant begs o state that
avoordingly s e appeared in the sald
Departmental competitive examination for the
i
post of Head Clerk. She came out su woesstully
f
in o the said examination with merit quota. The
Respondent Ng . 4 vide (ffice arder Mo
DS} /9T /BUADIET Cal/ 4LE dated BE-DE~1997
issued t e b promotion order of the
applicant to  the post of Head Clerk and she
Mas  been pores bedd from ACC  Guwahati to 80D
/8ilohar, agass . Th@ applicant accepted the
promotion  order vide her letter dated 1é6-Qb4-
1997. She hasz also submitted & representation

+ reconsiderati

‘?..x

of her promotion of
posting to Silchar vide her letter dated 17~

B&-1997.  The Superintending  Engirneer, Central

Circle-1, CFUD Guwahati~21 also strongly



4.5

recommended  her case to the Respondent HNo. 4
vite his  letter No. 145y JACC-1/E-TI/70 2006
dated 2G-0&~1997.,

Anmexure— iz the photocopy e f Office
order Mo . (GE)/97/8C(CEZ/Cal /a6 dated

AT Do 1957

letter

by

Anmexire—D ! the photocopy

cated 14-B6-1997.

Anmesure—i is the photooopy af letter

dated 17-B&-1997.

Annexure—F is L photocony of letter

Mo. 213 /RACC-1/7E-11/6 2050 dated 3606

o
“'r'

That vyour applicant begs to tate  that the

Fespondent Mo 4 R AN

to reconsider Figay
reguest for  promotional  posting  from  Silohar
to Guwahati. fpocordingly ., her  promotion  and
posting @& head clerk WA cancel lgd, But
after e YeEar of cancel lation o f b
promotion  and posting as head clerk should hbe
considered by the FResspondent No. 4. Lastly,
ahie  filed a representation  dated G&6-B&-7001
before the Rezpondent Mo 4 which W
forwarded by  the Executive Engineer, Ouwahati
Central Division, Central Fubrlic Works

Department, Buwahati~21 on 11-0&-2001.
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Anmexure-G i the representation
suthmitted bay T hie applicant o Ay~
S@aL.

Frmesure—H is the photooopy orf

forwarding letter dated 11-Q&6-7081 .

That your applicant begs to state that she
Fraed passed hiesr Departmental Competitive

Examination for the Fost of Head Clerk  under

HMerit GQuota in the yesr 1997. Since then she

=t

is  entitled to get promoted to  the post o

oy o

Clerk.  But  the Respondent Mo. 4 on plea

~of o her refussl  for the place of posting  at

Gilchar has denied her due promotion for last

< oyears.  Many  of her  juniors  have  already

b4

been promoted. Most surprisingly, thie
Fespondent Mo, 4 did not take any  action  in

this matter. Henoe, s he is compel led te

G

approach this Hon ble Tribunal for seeking

ustice in this matter.

wmt o your applicant begs to state that due to
her  personal problem she refused the said
Fromotional Fosting Order deted A5-Pé&~1997
for the post of Head Clerk. But the applicant
i erntitlec for reconsideration o f her
posting a5 Head Olerk  after one vear %rmm.
issuing the earlier Fromotional order

i BE- 1997 .,

dated



That youwr applicant begs to state that she is

2o,
it
"

58]
Lt

the senior most Uppesr Division Olerk in this

region.  But most surprisingly  the Respondents

didd not consider her name for next promotion,
Loty o thes post ot Headl Clerk. Herce,

firdirg 1wy other  alternative  vyour  applicant
compel led to approasch  this  Hon'ble  Tribuns

for seesking justice.

4.9%1 That vyour applicant begs  to steate  that she
got reason  to belief that the Respondents

Mas

are resorting colourable sxwercise of power to

accommedate the persons of thelr interest.

4.1@a7 That vyour applicant begs to state  that

the actions of the Hespondents are  illegal,

srbiitrary, viclative o f the principls o f
rratural Jjustice and &l violative of b e
rights guaranteed under the

et the

fundamental
Constitution ot Indias. The atts
further

Respondents At E whimsical. it i

with a

stated that the Respondents have acted

te the applicant

mala fide intention to deprive

from her legitimate rights.

begs to  state that

the

4.111 That youwr  applicant

she  has  made  prima  facie case ageinst

respondents  for not giving her due  promoiion

te the post of Head Clerk. Tﬁ@ principle of

b lancs o Convenienoes Ties vy e b in

favour of the applicant.
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4.12] That your appliaéﬁt begs  to state  that
as  per her  knowledge  there is  no  vigilance
cases disciplinary procesding pending ot
contemplated against her I ary adverse
ramark  in ACR communicated to the applicant.
Ao osuch, it ds & fit case to  interfere by
this Hon'ble Tribunal to protect the interest

af the applicant.

4,131 That Yo applicant submits that e
prrocecdure adopted bry the autthority in the
case  of applicant is LMprOpeEr, mal & fide,

illegal and without jurisdiction.

4.141 That vyour applicent submits that in  any

view of the facts and circumstances it is

ai

for passing interim  order protecting

the interest of the applicant.

4.15] That this applicant is  filed bona fide

armd for the interest of justice.

o GROUNMDS FOR RELIEF WITH LEGAL FPROVISION:

G111 For that, dus o T above ' ressons

rrarrated in detail AT

o the
Reszpondents  dis in prima facie illegal,
arbitrary arcl without

mala-fide,

Jurisdiction.

5
H

“
Het
fad

For shat g there is viclation of

H
=iz
®

&,

provision of existing Central Fublic
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Wer ks Department Marual , Volume-T

regarding promotion of the individual.

For  that, the Respondent No. 4 has not

& Mo &y FEaSOn nl CAUGES o not

reconsidering her  promotion to  the  post

of Head Olerk. Hence, the action of the

FRespondents &are illegal, arbitrary, mala
F -4 : Y g

fide and with a motive behind.

For that, the action of the Respondents

1% Faghly illegal, arbitrary aricl alsn
Fromotion

violative of guldelines of

Wmlicy;

For that, e Respondents have rnot
serutinized  the seniority list Cand  Merit
it of the Upper Division Clerks
properly arel thorouwghly. Hence, ths
actions o the respondents Are not

sustainable in law as well as in facts.

For  that, the Respondents have violated

e fArticle i4, 14 arl 21 whi the

Constitution of India,

o that, being & meiche ] emnployer the

cannot deprive  the promotion

of  the applicant without any Justifica-

tion and reasan.

PE
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= For that, in any wview of the matter the

action of T resnondents are riot
sustainable in  the eye of law  and as
well as fact.
Thies applicant Craves leave ot this
o ble Tribunal e attvanoe further
grounds  at the time of hearing of this
instant application.
& WTHILE OF REMEDIES EXHAUSTED:
That there is no  other alternative  and
efficacious remedy available te the
applicant except invoking the jurisdic-
taion trf this Hon'ble Tribunal under
o)

Section 19 of the Administrative

Tribunal Act, 1985,

MATTERS NOT PFREVIOUSLY FILED OR

-
fd

FENDING TR ANY OTHER COURT:

That the applicant further declares that
e has  not  Filed any  application, writ
petition o @it ir respest of e
subiect mat ter of the instant
application before ary other Court,
anthority, FicH Any such application,

wir-it  petition or suit is  pending betore

arny of them.
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LEoe 3

RELIEF SOUGHT FOR:
Under  the facts and

ahove the applicants

prayved  that youwr Lords

ter admit  this
records  of the case,

pead

b

4

wspondents as  to

relives  sought for by
not bhe  granted and

partiss and the Cause
bhe  shown  youwr Lordshi
to direct the

following relied:

circunstances stated

mee respectful ly

hip may be pleased

application, ca&ll for the

issue notices to
why the relief and

the applicant  may
afler hearing the
or  causes  That may

pE o may  be pleassed

Respondents to 13V E the
i

That the Hon ' ble Tribunal may be pleased

o gdirect t e

Respondents T give

promotion  to the applicent as Head Ulerk

with retrospective
whign e Junior
promoted to

To any  other

e fit and proper

Trihuﬁal,

Cost of the Caseg.

INTERIM ORDER FPRAYED FOR:

the post of H

o cler O

effect from the date

DEreEons have been

orcers =X

by e Hon ' ble

[l



Thies applicant most respectful ly fr s
forr interim Grcher £y oum this Horm ble
Tribunal that the Hon'ble Tribunal maEy
be plessed to direct the respondents  not
to make  further prmmmti&m to the post of

Head Clerk from Upper Division Clerk.

Advorate,

113 Farticulars of 1.F.0.¢

I.F.0. NO. 7@‘57 671¢
Date OFf Issue 165, 26569,

Issued from G\\,\m&tml\«’ (/;P D-
Fayahle at @l b0 o e
Ao e g

121 LIST OF ENCLOSURES:

As stated above.

~Yarification.
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VERIFICATION

. Smbi. Chandra Fala Dutta, Lpper
division  Clerk, Office of the Fuecutive Engineer
Guwahatl Central Divigion, Central Fublic Works
Department, Buwahati~21  and verify the statements

el in the accompany ing application ancl in

paragraphs (. 1/ (,1-’),/ (,(éj G Tt G 2 — are  true
to omy knowledge, and those made in paragraphs
are being matters o f records are true e
information derived therefrom which 1 belisve to
be true  and those made in paragraph % are trus  to
my legal édvicw andl et AL my humb L e

submissions  before  this Hon'ble Tribunal. I have

not suppressed any material facts.

And T sign this  verification  today  on

this the)el day of August 2002 at Guwahati.

(3%

&W««Q%

Declarant
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l oo % CLNTRAL PUBLIC 1C WORKS DLFﬁhQ&\ . ﬁ”
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‘ No. ()8)/96/QL(C)LA/Cc1 /4449 ~ Deted ?~.)/1?/Ug. S
'.%( : - - OFFICE MEMORANDUM C “:;u {iymi‘
‘ licetions are hereby invited from Upper, Division Clefké.:
' order to f'l#ﬂ's

e ’ havin 5(1"1\’&) duns survime & dre - in
@' ‘up 9 gosts(SO% guota) of Head eleﬁﬁs‘and who sne wMAsUnae fjlf ﬁf
‘ “ithe depertmentel 1" mappinxdxsn. competitive examinotion for . pﬁggt
1., 450% vacancies «in. theigrage of Heed: :Clerk,’'7' pnsts'are’ "for. q“r“;%,?
' . ved.1 posts for SC category &nd, “{, posts for ST categdry.:. . <
" “‘.. ! . The said exapinatioA 1s schduled tOrhe held ,on 28.1.97. tbg
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_ situoted in Assam,Meghalayc,Marlpur and Tr'ipura as per’ profors
given below (- .

The exa mination will comprise of three papers and eaCB b |

h.

» L ek
‘-ﬁﬁﬂjcarrying 100 marks. Tiwe for each paper will be allowed 272’ holdiy
it TAS. exomination will be taken in the CEN¥XS following ‘subjecta g

T Date Time 3, “Paper . “Subject R
f{‘ ?8 1 97 10 OOAM ' Paper~I 13;‘rccjes wfitting,andf,ﬁiﬁj
- ‘.';’ il ) (j . _' -.l.i Dl‘Uf'Ling o N ‘
, ?A 1. 97 2,00 PM . Paper-II 1) Office procedure enc. bPWD %‘
" ' [ e o als. oy
y 29.1,97 10,00AM" Paper-III 1) “ereral financial Ruies:
4 c . 11) GRs. 411) F.R.& S.,R. A
" ' PoeS T iv) Pension Rules. v) LP°V9 PQ%
" \ “ I~J‘r.‘( ) Vj- GPF f{”.].GSC L. ’!‘
W Text;books on thc.atove 1u1es shall be alowed for 3aper
s,\: Only. T e ) . " - . ‘ J, .
. A1l Sbs/LLs including SSWo are requested ihdt +he con MV
‘ “of this memo may please be brought to the notice of ihe eldigd Lk
o staff and applications 1f any to sit the examinriticrn may pleseeily
K -sert te this offide by 10 1.97 ¢t the lutest es per pzuscr“M" g
Lo frrma giver. beluw, . g
< ‘Candidates sélectec from deperimental competitive. cx m':
X o tio?\ fOI‘ promotion to the 'pogt of He):d Clerk are ,.Liabl‘e L0 0 -LHid
N\ sferred -out:'side Calcutta/Home town, willing cdxn C*dote Oulas ik
L report at the examinatlion centre” at 9.77AM. . : -
ct . ', ) " Y ‘.
5 . 2“ 3 ) ) . .
ufo p v
T _ _ et
T Tt oo o ( R. K. Ghrshtp.:
2 ~ IR R F - Superintendi”g'bn gineer ; ik
ﬁ. Sy /V“&\ﬂy/ // Y C/G Ccordinatiopy Circle (LZj,l ,
A, NGO N T ’T;" c.I h.D., Caluuita “AO X
RVAN SR Al
W Y - oy 3 KRRy
ST ,<éJ]‘ j”(ﬁ”“”»““ T /Pg:\* oo . tontd..al, /4
Pe ' L , ! ' Voor e Uiied
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{Zhe'under‘mcntioned uDc

—-c-na—

S are hereby promoted ag Head Clerk | on- puro-f
1y temporary bosis in the scale of pay of fs,1400=40w=1800~EB~50~ 2300/-~
from the date. of actucl assuming.’chirges of hailgher posts until 1l R
further orders, On prompticn Lhey,sha L1.be on. ‘probztion for vupcriOdﬁq
of 2 (wo) years, . ‘ ' ERCI
L S{Shr E S/Shri , NS

R 1; ,"SKR.A. .Roy ' L - P
20 . 174 BsMurmu (ST)- |
:2e" " P.Bhadod 18, -S.C.Sarkar (ScC) .
\3.}. H K P’Oﬂdal (SC) 19 G Das Gupta. "y _,'
bir | Samir Chowdhury, 20 B.C. Sarkar., i
2. K.Mullick (sc) 21, Mrs.D.Tham (ST) o
6., Laljs (sT) 122, -P.R.RAy. (SC) B
7. 8,N.Chalraborty . ov. '
8, UYL AN 23 W D Dhutia (ST)

» P K Mltrﬂ L’. R K il P !
1 [Rayg (BTytarit L 2h0RIK Ul o AR
0, ho - 25, Sdnkur Uhar (Mcrlt Quota) R
“1~Jf’ J@ KeDutta/ong, fusn ¢ - 264 ‘A, C«Sharma" " R
124 KuNaJumdar 27. A.K.Dos n w//' AN
13, G.C.Das  (SC) 28, Mzs.C.h Datta(sc) 3

;g. AvMa Jumdor (SC%H y'j TR \ :

, " R.K, Chowdhury (%) A TOSal v al’t {r aS.. .. ", L
}igﬂf"“(i K Mondal“(sw){fg_yﬁ :»§8 ,me B;swgo§”%$c) LR
IELI i;'dd T ulm’gga'anx by L 31 Din Kor Mishra. i ‘ 0y 4?1 “.

o Consequent ‘On aboveJRXnmmiXxxim promotion‘tho following trans~ s
;fur/ ostﬂng of' promotocs are hereby ordered with Immediate effoci 'H
' evdnmqrést of PUblic Service. D e . ‘;“'1
ﬁfﬁﬁn*h ------ 7«~-~ﬁi1:““7- - '““"““‘“"””'“"‘"Tiy S
QLN 1 From 7« e ? ¥ Remarks =" 7% ..
B OEy (373~~~ ----- ~~*ﬂ~~ﬂ~-~~~“~*“ = mm—— TEEmmete "
**;ﬂ:~ Shri B.B. Roy‘,wﬂ, MCD—II/Malda 7““MCD-II/Malda Ex vacancy
P 1‘ : ‘f",‘ , ~. N .
**}?{ " JPuBhddOi PCD~ I/Patna'“; Dcd/ﬁinhata- ~do-'_{- =
ARV} ',/“ ' "V’ r‘\,‘-:" . 'l * ‘ ’ E ’:'.?: !
*"‘5."" -H, K Mondal s \DCD/Qhanbéd" o BCD—fII/BDSR ~do~—
he " 'Samir, Chowdhurtyt SSi EZ)/Cal TCDATerur , ydo= .
| m5w hrf)/x Mu1lick./f S ccc?LI/qur,,,hUSCD/Siliguri ~do= |
Il: .,'I‘ t) T
LTI LT (i DCD/Rhagbga - ,PGED/Tedpur
*%'7 l: . iS4N, Chmkraﬁor?y e lCCLC—II/Cal *: CCC-Iﬂ/Cal. ‘"'? g
T A LY SR LA B '}‘ : ) b ~ B ..
' it 1) pt-' % IV ’ i i‘u i .
19 “mi\J'B iKY y;yﬁyfﬁ,lJ ch-;/Ca b 3‘S§WCEl)Q/Oai L “edgs ‘wj
*9 w" i K.RQVa. v’}‘ yﬁ»,MCD~I/Imphal‘ W-MéDvI/Imphmln' ‘udo~ Ll
1Q "(ml’K C thghﬁ{‘“f“- ”QLD-T/Cauhati Gauhati Fro oot QQ'”” ]
letlﬂ‘ﬁ"‘uWﬁk’ ‘:".}v .;|u/ﬁ' ”, '~ Dvns /Géuhat l!4u2 '1¥§-ﬁ-r?'
11”‘~._;; AKADuttQW.huhuy-. DFH Clrcle/Calq,CCED~LI/Cal,Mu”, ”do““E;}%:Vf
'12~~ﬂ~~~ A K Maoumdanwna-hm MFU/MQkhliganj.t‘MC /Mekhligang.“,-do~;¢fwfﬁm
"l»' o -"u-' x‘"’-;'j:"'.. ' ,ln‘ L "‘:.‘I,“i oL : 1'\I‘t 1",':'. ([ A
SO ' fotear bl e
,‘ﬁﬁ(? SN ' ‘ contd, ,2
/[;v‘lﬁ AN ) RPN :
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’ \ . !
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\ .ﬂﬁ' Qﬂ' ‘
-2- 7 yﬁ B . 'u-'-{
2. Do 4 B
Shri G.C.Das ' CCD-I/Cal. CED-VIZCal, Ex.vacanty., - -
P - AMajumday CCLC-1/Cal. . CCEC-I/Cpl. ' -do- - NG
7o s, R.K.Chowdhury PCD-I/FPatna SSW(HQ)/Potna.  ~do~ i iy,
E/*f” 6. R.K.Mondal ~  ceee11I/can. CCC-IIl/Cal. wdo~ ' i
il K 17."B.Murmu' . DCD/Dhanbad RCED/Ranchi. ~do= /St
L. 18, 8.C.Sarkar + MCD/Shillong  EO to CE(N:z)/ ~do~ vt gl
| N % S TR " Shillong. Ll
5 ~ *% 19, G.Das Gupta CCC-I/Cal, CCC-I/Cal. 5 i
0o 20. B.C.Sarkar CCC~III/Calecutta CCD=-VIII/Cal.
‘ « 21+ Mrs.D.Tham - MCD/Shillong . SSW(HQ)/Shillong. .
22, P.R.Rey . CCD-V/Cal. " NLD/Calcutta
23. - W.D.Bhutia GCD/Gangtok GCD/Gangtck.
24, R.K.Ukil . BCD-I/Barasat BCD~I/Barasat. = '-do=ij
** 25, Sankar Dhur CCD-V/Cal - BCD/Bunicdpur, T
26, A.G.Sharma Coord.Circle/Cal.  KCD-I/K'nager. Vice ‘Shrij.

3" 'l'il.”uu c Lt

R " ALK .H A -'}‘:"[f";:il B

HC-trdnS%ﬁWW“
ferred,b Kol

PO RN

27. A.K.Das

Cocrd,Circle/Cal, MCD-II/Perhampur Exwlﬁﬁgﬂﬂ -
L : . ,, vacancy s,
whrg8. Mrs.C.K.Dutta™” ACC/Gauhati SCP/Silchar Exﬁydcﬁﬁﬁi?“f
¥% 29, -Amal Kr,Das - 8CD/silchar o gL /Siléhar 3 _‘f%“”‘;j?“j
e 3b-ifM'KﬁBiSWé$‘ . ‘LACCD—IV/Cal.L K ICD;II/ISlampur' .f
SRR 3, Dinkar Mishrg. PCD-II/Patna JLCD/Jalpaigurd
K : .

//// . The promoted UDbs will have to intimate the ir acceptance/ " -
‘ refusal of promotion/posting within 7 (seven) days for Calcutta - N
>////- and 15(fifteen) days for outstations ‘from the date cf issue of - QR
l, this order, The.concerned controlling officers are hereby requested -
o to obtain written 8cceptance/refusal of promotion from the SRy
' promoted persons and to communicate the same t¢ this office within foud

the date specified cbove. No conditional acceptance of promotion e

will entertained, : h

4

In case no intimaticn about acceptence/refusal of hxxx above .
promotion/posting is received from the promoted persons within the
Specified date, their promoticn are liable +tc cancelled without
further reference,

eontd..3.
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The controlling officers are also requested that if any vipdlane!
_+plinary case is pending or contemplated

“gainst any promoteds, . thy
y dct of promotion should not be glven to him and the fant moy ple&SQ’J
-¢ communicated to this .office forthwith, e

- Further the controlling officers:.ere requested to relense - ‘the .-
Officilals

. who accept promotion without welting for substitute ng per fodxdy
<+ instruction or higher” authoritie

fe G
N l"‘.’t‘

S within 15/20 days from the date of
issue of this order, : )

. . . . ,_(1_ 'I:'-
W dpy Lk FPromotion order of Sl.No.1,2,3,6,7,13 15,17,19,(Seniorityﬁqqota)
| °7d S1.No. 25,26,29,30. 31 (farit Quota) should be mege effeciive
after received of vigilaneco clearance certificate frenm the i«
CQ}?f Engincer, Vigiilonce crwY | Ny Delhi by the controlling « -
flcer, . -

.‘- :‘ :1:(i : rh
A IR
l\\: i ,: ‘ :‘i", '
V)— / o
( R.K.GHOSH ) M el
' <. SUPERINTENDING ENGINEER,} T
. | 5[ COORDINATIN CIRCLE(EZ) =
» v C.P.W.D., CALCUTTA=20.," g,

‘Copy to i~
1+ The Direetor General of Works

. ' ; V oy 1 i e
iCPWU,Nirman BhaWwan,New Delhi, 8:.R% v

-‘\;?,.7?" SN
\ ’ ‘"\.' Jsi“ 'f‘ }'.;."
2+ The Chief Enginéer(EZ),CPWD,(East)Calcutta & the Chief Engin%g&@ﬁg;;_
(E1.),CPWD,Calcutts, | ' S e Y LAY

'y 4

3 TheiChief'Engineer§NEZ) CPWD,Shillong.
| 4. The Chier Engineer J

. IBBZ),CPWD,Siligurd,” i

5. Thé'Chief(En%ineer(Ez)wII,CPWDtPatna. .

. 6. AL Suptdg.'ngineers,Ex.Engineer,Suptdg -
CPWD in Region ''B?,

7+  The General,Secretary, CPWD St
8

The Regional Seeretary, CPWD Non~Gazetted office St
o . tion,Calqutta.f~ Gy ; . LN,

\ 9. File No.21(7)upc, A ' L e

aff'Associatibn,Calcutta{';kg§ﬁwx;

aff pAssocth:

*

i

3 10. A1l promotecs by REGISTERED POST, Lot U S
\-‘ 'n& M. / P :::
\LI\- ) / r “,
B ) “\'.\-’ ‘:' ;
R &
| (R.K.GHOSH) U
| '£L*~§QPERINTENDING“EQQINEER(Coonuzﬁu*f:
.3 ' AT o
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P BLIC WORKS DEPARTMENT
{ffupf? Dated, Guwahat 1,the | | ~6=2001
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A/ The Suparintandgng Engigear,
&g Comordination Circle ( Bz CPWD,
“‘ﬂ Mi%5a Paloce Kelkate-700 029,
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Suk Jaat g Repiesentation regaring conslderaticn for
; pranvilon from tha post of U.D.C, to the
Bost of Head Clerk: in Taspact of gmt,C,K,

utta NG, Guwahat 4 Central nivision,cmgg,
Guawahatim2],

e

e e gy

A self-contained represontaiion datad 6-6-2001
" received from gim mt,Chandra Kala Dutta
. efflge ig sublkiited herewith, g

This i3 to Gertify that smt.Dutta,unc w
in the department on L7w2~69 and ghe
stationg in her sexvicae

as appointaed
had koen 8exving in varigus

faXeer in the Past'on sexulty from

it 15 also gathered that thero 'k

L]
this ia further te adad that she renders excellent gervices to ;
- | tha &apaptment“very,sincaralyeg N AR  } -
i  Her grievances may kindly be considereq achrdingly. | Sk
| Bclog As stated abo?a. -
You 4. Falthfully, ¢
. | ¢ t . - / ) o
T A AR DA RO S oA
M e vip d‘l o '. + - e o - . Exﬁ@utive m " ine“‘
A o OC/,Guwahati'Centraf Division .
g [ o / LB WD, ,Guwahat 12l - '
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% ' Copy togm
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IN THE CENTRAL ADMIN ISTBATIVE TRIBUN%I- ’j

GUWAHATI BENCH ::: GUWABEATI

f?".»"*
| 0.4 NO. 278 OF 2062
«k Smti. chandra Kala Dutta

‘ .o mogss o Y 'S

...! sess s oq Appléeant .
- Vs~ .

L - ’ j
Union; of India o 31-3.
i. _ ' _ | seccee Bespon’dents .

| | In the matter of ¢ -
Written Statement submltted S
the’ respoixdents. ‘ | {

The humble sx® respondents beg to submit the

para=-wise written statement as follows.s

1e That with regard to the statement mede in pera 1,

pf the epplication the respondents beg to state that the applicant
was promoted to the post of Head Clerk made by Selection based on
ﬁlerit ( L.e. 50% through regular service in the Grade ) on account

of her successfully coming out in the departmental competitive
‘éxamination, 1997.vide O.Me No. 9(55 ¥97/SE(coord YEE/Cal/436

élated 546497
|
| Copy of O«Me dated 5+6.97 is annexed hereto gnd

marked as Annexure = le.

Although the applicant accepted her promotion viae

her letter dated 16 «€.87 but dit not turn up due to her personal

ifficulties, which has also been elaborated in her representations

dated nil and 6.6 .C1.

I ‘



S
t‘ .

-2-

Both copies of representations dated 16.€.97 and e

representation dated nil and a representation dated

6 «€+01 and marked as Annexure-II and IIT series .

Since the applicant did not join on promotion so her
promotion order was cancelled and candidatés from the panel a:s
prepared for that pai'ticular year were prémoted against the
cancellation so arised vide office order No. 9(55 Yse(C Bz/530
dated 0B8.07.97 panel for promotion in Question from the post of
UDC to Head Clerk wes prepared for a particular year again for

promotion from the panel prepared for subsequent years does not

ai‘ise.
Copy of office order dated 08.07.97 is annexed hereto
and marked as Annexure =~ IV.

2e That with regard to paras 2, 3, 4, 4.1, 442 and 4.3,

of the application the respondents beg to offer no comments.

i

;3. That with regard to the statement made in para 4.4,
‘3 of the application the respondents beg to state that in the said
4 order dated 5.6.97, it wes clea:al:_y indicated that no conditional
!ac ceptance of promotion will be enj;ertai;:ed .

T It may be observed from the representation of the
applicent dated nil ( Annexure=-II ) that she had no intention to
move out of Guwahati even on promotion but to keep her promotion
order alive as per terms and eondition. Moreover, she tried to

~—

‘mislead the Department by offering unconditional acceptance

followed by vide her representation dated nil and 6.6.01 « As

/éuch the acceptance of the offer of promotion communicated by



.a-
the applicant was not at all unconditional and there, deserved

summarily rejection as per terms and conditions of the offer

of promotion.

4. ] That with regard to the statement made in pars 4.5,/
%f‘f;he application the respondents beg to state that the alle~-
:gation regarding non-consideration of promotion again from the
;Srrade of UDC to Head Clerk is baseless, as the applicant was
ffjp:rromoted to the post of Head Clerk made by selection based on

'gnerit, as prescribed in the Recruitment Rules.

As per Chapter-IV, Section 6 ( Promotion ) para -6

éligible officers in the feeder grade, restrict the field of

* ":;choice as under ¥ with reference to the number of clear vacancies

fproposed to be filled in the year. |
Copy of Selection method is annexed hereto and
marked as Ammexure - Ve

The applicant's promotion to the Grade of Head Clerk

was considered from 50% of total vacancies proposed to be filled

in that year, through regular service of 5 years or more on the

basis of purely on merite Hence, reconsidering her name again

from fresh panel of subseduent years does not arise".

5- That with regard to the statement made in para 4.7,
of the application the respondents beg to state that the eligibi-

1ity criteria for promotion to supervisory post viz . Head Clerks

! :;re made, SR 50% on the basis of Seniority~Cum-fitness, as




ST W

.4-
defined in CPWD, manual Vol. I, Chepter~1IV, Section-6.
Copy of CPWD Manual is annexed hereto and marked

as Anmexure=~VI.

Her case will be considered in due course through{

|50% Quota on the basis of Seniority-cum=-fitness.

€. That with regard to the statement made in para 4.8,
of the application the respondents beg to state that the allega-
;ti;on of the applicant is denied, as the same clearly indicates
her ill motive to mislead the Hon'ble CeA«Te The applicent is
not at all senior most UDC in the region, as olaimed.. Her
sehiority as per the seniority liét issued by the Superintending
‘Bngineer, Coordination Circle, B4, CPWD, Kolkata, the Respondent
nos 4 stands at Sl. No. 106. The applicant has drag the respon-
dehts in legal vattle without. any reasons or strong groundse

| A copy of Seniority list is annexed hereto and

marked as Annexﬁre -VII.

:7. T;pat with regard to the statement made in para 449,
of the application the respondents beg to state thet the alle~
gation is denied. The Respondent No.4 has acted absolutely within
,teérms and condition of exemination notice and promotion order as
jst-é.ted earlier keeping in his mind the interest of the Region

as a whole and also the interest of the staff concerned.

8, That with regard to the stztement made in para 4.10.
of the application the respondents beg to state that while the
-applicant's ground is not denied, the Respondent No«4 had also

.toz act ag per terms and condition of manual provision, Bxamination

order and administrative necessity as well.

1
I i
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9. - That with regard to the statement made in para 4.11,
of the epplication the respondents beg to state that the alle-
gation is denied. As alrgady stated in details in preceding
paras, the applicant was offered promotion to the post of Head
Clerk in the office of the Bxecutive Engineer, Silchar Central-
Divieion,f CPWD, Silchar against the existing vacancy vide OM.
No. & 9(55 ¥97/SB/(c YBE/Cal/436 dated 5.6.97 (Annexure=1)
issued by Respondent No.4, the competent authority & in the
matter. |

This elearly indicates the applicant's ill motive
to mislead the Department by conveying a conditional acceptance
of promotiori and posting, in the guise of a representation for
posgting in Guwshati, and after a long gap of 5 years approaching
the Tribunal to fulfill her intention by putting pressure on
the respondents to issue an order which would fulfill £k her
intentione.

- 10, That with regard to the statement made in para 441251,

; of the application the respondents beg to state that the respon=~

| dents no. 4 hed issued promotion order in favour of the applicant

considering all the factors. So, further protection her interest
4n the case does not arise, as the applicant‘’s inability to move
out side ©f Guwahati for whatever her personal reasons can not

be the guide-lines for posting of a promoted person in his

de sired place.s

1. That with regard to the statement made in pare 4413
of the application the respondents beg to state that the allega-

'.hion of the applicant is denied. The respondent no.4 has acted
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solutely wi‘thin terms and éondition of examination notice

d promotion order as stated earlier keeping in his mind that

e transfer/posting of officials on promotion or otherwise is

administrative requirement, depending on the pressure of

rk at a particular station, Pendency of vacancy, availability

staff etce at that particular point of time.

. That with regard to the statemeMt made in para
14, of the application the respondents beg to state that in

view of the facts and circumstances narrated above, the prayer

i

&

of

as

|
il

13,

the applicant demends to be summarily rejected.

s That with regard to the statement made in para

15, of the application the re'spon‘dents beg to state that in
viéw of the facts andlcircumstances narrated above, the prayer

:fig

n—

the epplicant demands to be sammarily rejected.

!41 | | That with regard to the statement made in para 5.1,
| ef{l

.the application the respondents beg to state that the allegation
;the applicant is denied in view of the facts stated in proceeding

parase

154 That with regard to the statement made in para 52,
the applicat ion the respondents beg to state that the allegat ion
is jdenied. The posting of the applicant has been done as per
terms and condition of nianual’ provision and examination notice

16 1 Thet with regard to the -statement made in para 5.3,

H;he applicetion the respondents beg to state that the allegation
Abdenied, as the same clearly indicates her ill motive to mislead




90—

| ~7-

?he Hon'vble CAT. The applicant is not at all senior most UDC
in the region, as claimed. Her seniority as per the senio:.;ity
list issued by the Superintending ]ihéineer, Coordination Circle,
E;EZ, CPuD, Kolkata, the Respondent no.4 stands at Sl. No. 106.
The applicant has drag the respondents in legal battle without

any reasons or strong ground (annexure-VII ),

17- That with regard to the statement made in para 5.4,
?f the application the respondents beg to ‘state that the allegation
%i.s denied. The manual provision has no concern on posting on
i:rémotion but speak on tenure transfer.

18. That with regard to the statement made in para 5 5»
of the application the respondents beg to state that the allegation

53
is denied as already stated in para 16 above .

i
19, . That with regard to the statement made in para 5.6,

!

of the application the respondents beg to state that the allegation
19 denied. As already stated in details in preceding paras, the
applicant wvas rightly posted at Silchar as per terms and condition

of examination notice and admini_strative requirement.

0. That with regard to the statement made in para 5.7,

oy

of the application the respondents beg to state that the Question
;off depriving the applicant does not arise as she was offered
promotion to the post of Head Clerk in the office of the Executive
Engineer, Silchar Central Division, CEWD, Silchar egdinst the
pxisting vacancy vide O .M. No.9(55 Y91/SE/(c VEG/Cal/436 dated

5.6 .97 ( annexure=~1} issued by Respondent no .4, the competent



Q-
a‘uthority in the matter. This clearly indicates the applicant's
:llll motive to mislead the Department by conveying a conditional
gcceptance of promotion and posting, in the guise of a represen-
tation for posting in Guwahati, and after a long gap of 5 years o
appProaching the Tribunal to fulfill her intention by putting

Pressure on the respondents to issue an order which wbuld fulfill

her intentione.

c21. That with regard to the statement made in para 5.8,

- of the application the respondent beg to state that the posting

' ordei' of the applicant on promotion has been ddne as per rule
~after giving due consideration of all the factors including the

" interest of the applicant as well as Govermment work. As such

_. her prayer may be summarily rejected.

‘22. That with ®x regard to para 6 & 7 of the application,

[
g

@tll;e respondents beg to offer no comments.

23:- ~ That with regard to the statement made in para 8.1,
of the application the respondents beg to state that the applicant:
was posted on promotion fightly at Silchar as explained in details
in para 4.7. Moreover, it is indicated that the promotion order
dated 546.97 in favour of the applicant has been cancelled as the
‘applicant failed to comply with the direction given in the order.

'Hence, there is no Question of issueing a fresh order.

24. That with regard to para 8.2, 8¢3 and 9 of the

application the respondehts beg to offer no commentse.

\
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YERIFIGATION
I, Shri PA\%V\% A » DPresently
- A
vorking as  IBwe ecdina L\nvr\n—wv\/ » being duly

authorised and competent to sign thié verification, do hereby

~solemnly affirmm and state that the statements made in paras

3 7 SN are true to my imf lnowledge and belief
and those made in para | L S oS ( veing matter of records ,
;re trae to my information derived therefrom and the rest are
my humble submission befor this Hon'ble Tribunale. I have not
suppressed any material fact.

| And I sign this verification on this 3 { th day

of March, 2003, at Guwahatie.

,r

clarent wog

Eweoucive Engineer,
Guwahati Crnival Division
CcPW D G.valan L

&
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. H ',. . L " vl '.‘ ‘-1
' . 0 g FI.gC P "ORDER .7 g

' /Bhe' under, nentioned UDCs are herdby ‘promoted: ag Head Clork on: puro~‘”f
s 1y tem orary basis in the scole of Py of Is, 1QOO-QO~1000~DB~)O~£300/_x
j;“;\ fnom the date. of actucl o assuming./chirges of heigher postis untill
|

~driner orders, On prompticn Lhe¥ shofl  be on,n”nbatgon ‘for ntpcribd\
of 2 (fwo) years,
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S
(o 174 BuMurmu (ST)
2.7 PlBhadod 18.S.C.Sarker (sc)
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/13, shri G.C.Das CCD-I/Cal, CED-VIZCal. ' Ex.vaccncy. '
A4 A Majumdar - CCLC-I/Cal, | cCLC-1/Cpl. ~do=-

ALK Chowdhury PCD~I/Fatnq Ssw(ha)/patna,  wdo--
R.K.Mondal CCC-III/Cal. ~ cce-IlI/Carl. ~do- - 1
"B, Murmu. DCD/Dhanbad RCLD/Ranchi. ~do~3‘ ’ ,E'
.S.C.Sarkar MCD/S8hillong EO to CE{M:2)/ ~do~...", ’
7 : o ®hillong, ' j
x* 19, G.Das Gupta - CCC-I/Cal. 'CCC—I/COI. ~dou~- ' |
20.  B.C.Sarker CCC-III/Calcutts CCD-VIII/Cal. -do-

v 21, ‘Mrs.D.Tham MCD/SHillong SSW(HQ)/ShLllunu. —duQ, ”\ 1
22, P.R.Roy CCD~V/Cal, NLD/Calcutto mdo=
234 - W.D.Bhutig 'GCD/Gangtok GCD/CGangtek. —dqxq,,gg
24, R.K.Ukil _ BCD-I/Barasat BCD~I/Barasat“ ~do—2\:fh”f. |

** 25, Sankar Dhur CCD-V/Cas. BCD/Bunfodpur, .  ~de- ﬂilfii
26, A+C.Sharmg Coord, Circle/Cal, KCD-I/K’nGUQr.;Vice*Shri.-

)

ALKy, T
: o HC trang-
27, AK.Das

o -~ TLerred,. E
Cocrd.Circle/Cal, MCD-II/borhampur Ex. C
- . . : . vacancy. |
**pqﬁﬁ/ Mrs,C.K,Dutta ™ ACC/Gauhati _§qgés;%g£35 Ex.vaconcy. |
k% 29, Amal Kr,Das SCB/S1lchar © o /Silehor : ;do;:jﬁ;j
o K 30. . M.K.Biswas CCD-1v/Ca1. = * ICD;II/Iélampur . o=de-
i 31+ 'Dinkar Mighrg- PCD~II/Patna JLCD/Jalpaiguri =do= vl
i The promoted UDYs will hove to intimate thcir acceptence/ x
refusal cf promotion/posting within 7 (seven) days for Calcutta:
and 15(fifteen) days for outstations from the date c¢f issue of -
s order,

‘ The - concerned controlling officers
to obtain writtenaacceptqnce/refusal Gf promoti
promoted persons and to communicate the same t¢

‘the date Specified c¢bove., No conditional accept
o wWill entertained, - : :

are hereby
on from the e

this office within
ance of premotiont

requggﬁéﬁ

Wl & ““ " ),"/.
In case no’ intimation ebout acceptence/refusal of hxxu gbove:
~promotion/posting ls received frop the promoted persons within:the;

Specified date, their promoticn are lisble t¢ cancelled without w:
further reference, v . S

".

eontd, .z,
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‘ | -,Jhe‘bontrolling

cfficers aro

.

also requested that if uny'wiﬁi&hhﬁﬁéA."qQ
P {nary case 1s pending or cente
/6g;of

mplated «.gainst any promotp&s,ﬁﬁhﬁ{\vzf
iven to him @nd the Lant msy‘plwu&e}, |
s office forthwith, A '

, promotion should not be ¢
4 Chimunicated to thi

. - Further
" olficials who acce

o ERPEAR A SN
_ RS
rs.tre requested to release the ...» .
pt promotion without welting fer subs

7-instruction of high '

titute as péf}iﬂxfrg}e_'
€r authorities within 15/20 deys from the date oL sl
ficdssue of this crder, _ , Ly
Aj o ' ' IR '
£ \

P ‘
T e Prometion

RE and S1,No,

CE
i

N . ( "‘. N
order of S1.No.1,2,3,6,7 13 15;17,79}(SenioritYquota)
25,28.29,30.31(Merit'Quota5 should be made effecyive
after receiveq of '
Chief Engineer,

et A ‘“‘:.
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5 ate from tbc'iﬁﬂ‘: o

Vigilance cpy yNew Delhi by the controlling .« J{

-Offdcer, . Lo . L T ig
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p ( R.K.CHOSH ) v o

‘ _ e SUPLRINTBNDING ENGINEER,™ ﬂ

. 5[G COORDINATION CINCLE(LZ), - '

» v v C.P.¥W.D., CALCUTTA~20” . '

ooy o Yol P

Copy to :-

1. The Direcetop General of Works,CPW”,Nirman Bhawan,New Delhi, N '
2. The Chief Enginéer(EZ),CPWD,(East)Calcuttu & the Chier Engineer - ’
(E1.),CPWD,Calcutts, ‘ : L
3 TheiChier Engineer(Nrz) CPWD,Shillong. . R
b4, The Chiecr Englneer(IBB2),CPWD, 51 {puei, S Co T
S¢ The Chior Engineer(EZ)»II,CPWD,P na.
6. A1) Suptdg.ungineers,Ex.Enginoc»
" o..:. . CPWD in Region 'B!, o
L7, The Generel Secretary, CPWD Stars Associz
: 8.. The Regional Seeretary, CPWD Non-Gaze
tion,Calcutta.

9. File No.21(7)upc,
T0. A1l promote

Ny

;Suptdg, Surveyor of Morks of Y.l

tion,Calcutta.
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Tlhae Buperintending Inginear \
Oo-sorxlj.,rv.m:ion Cirela, CPWD

Nizam Paloca, 234 /4
B LB AR A~ 20,

o s d

AdJaCy Dosa Noad

(Thr“o‘u"(gh Proper olunnel)

Bub - @onﬂidcmtion for prumotion from U,ND,C,

to_Jiegd Claxi,

Blyr, _ : ’
Ragpactlully I Lag Lo stnta that, I am nerving ot praesent
under the estealld.nimment ol offive of the Ixacntdve Lngdneory -
Guwahatl Central Dd.violon, CPWD, Chy-21 ap u, DeCus Bixy T vag P
appointed in tho Daptt, on 1 7-2=1969 an LDC and nubﬂnquantly h'&m C
een promotad as U & bostad to B8W ofllige Bhillong An tha Yoday :
1991, Sir, 1 coma ont Suoceny in tha Depttl, Hamination Lop i
L 0onolderation of promotion Licin U, paC, to [lvad Clerk {n C&WD‘ ‘:l{l:“
@ Daptdt, alruady offeraed my due promotion fiom UsDiCy_to } 0 ait)
; '2.'&.,‘ -:‘wag bontod to 84 TcharT duriryhs Year 1097 vidy N<7¢9(W/9’/ﬂ;}1§(@')/‘
it nml/hjﬁ Wt 5097, Cir, cven though my prowot.on Was considetiad
W . 0N marlt quota, T waa not in n position then ‘o 101{\ ot Bilﬂ)mf‘.""‘i.“
T’}?ﬁ‘w\ due to gome of My diffieudtian end 1 gent n /fli‘\‘lk‘}.ﬁ*a FIREL o1 B -tatdjiyg
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But afier A
v days the promotion order wng cancelled vide your Mo, Q(? 2}/
‘“,;@Z}g?}ﬁl/%() Ao 3797 ThounT the Vaocanci ag were avallable ag
fﬁfnnarby atation 1dike Tuzpu'r‘E&jh.‘L\'L.W T

Biry Lt 15 rop youy kind infémation that I bhad mmﬁtio;wd« M
husband who 1s glso a Jentral Govt, amployee in opyp i
the e had boen adling

from g physioal drordermant and..
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B & Tezpur. 74 wap modar 1 anphasliaen on "ﬁhbﬁ, R
b that Gowt, hap ptovisioned undep tha lith PRY Somphopddni oL
Govte” Employeas: ana asoordingly considaereg GoNntd ity pae U
of thusae who arg both husbang and wife working in ong-L
tlon drraespective of contral Govt, Deptt, g oopy of the salg:
' 18 enclosad -‘herewith r : S

Or ready referenoa, _
It i8 leamt that, some Junlor starf apg balng conaidayad. oo
Fepromotion on mapy. | quote ror tha 0Bt of Head Cleaxric not‘agtﬁiﬂéf‘d.
‘Particular vaoanoi ol poat,but baing considered tlieip promotd i’ 0
Goheral ns a whola, 3 L

i

e

q It in”lonrﬁt from the rollahla nourca that soma
ayrs

oty of
‘ely to be Vhcanted moom aE Gwahatl, It {a, g sugh,
Uantad Ty My oame may ikindly be Taviewed on the groung! v
y that my huaband, who 15" an employoce of CoPeWeDy tnd whg hbg =
i ,ruagf cronsed 55 yearg or his age alsg 2) on ‘the ground that Co
WY Juilor ptaff ara boeing promoted ag Head Clerk in gonaral hoy '
wiled Uridny oF mardt quota poelioy appointment agalnat & puyides
30 noanay, 8o That, g BONIOT Worker Jika mg 8 not deprtivsd
atting ‘pr*oma_tmm,mu Quwahatl ot at 5 1
8 BRUT

. nenxdy placy
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ANNEXUELL

GOVERNMENT GF INDIA o
| CENTRAL FUMLIL WORKS DEPARTMENT (O
No\9(55)/SE(C)EZ/97, Cals/ &5 2 _ Doted - 03/01/%‘ R
L o R RUT Ao Sl B
- OFFTCE ORDiR - BT P R L E A A

Promoticn order.cf the follcwing UDCs to.the post! of 'Head: Clerk:

issued vide this ogfice N@sg(ﬁé)/713?‘?@}55/6@1/4}6 dt.5.6.67 18, - . .

s 3 P o > VY oo : g
Hereby sancelled due to refusal/conditional acceptance/nen~receipt’ of *
Intimetion within stipulatea perled, ' i

iy ryog oo
RECRTIC VARSI I L “3,‘:"@’{"
u aoe

~l.Shrl p.Bhadol 2, Shri H.K.Mondal 3. Shri Samir Choy- (]
4. Shri K.Mullick 5, Shri Lalji. - dhury.tt o T REN
Le Shri B.Murmu, . 7, Mrs.C.K.Dutta ,8,.$hri‘Dinkar.MiShrar;gﬁ

Consequenf cn the above-céncellation'the.ggdermentionig'g%C$
are hereby promoted as Head Clexk on purely’ temperary bnsis in the
An the seyls of 54 14002407 B00=EB=50- 300/ = from the date of assuming
ﬁcharges of higher posts. On promotion they shall be on probation: for :
@ period of 2(two) years., M T DWW ' A R

®

1515.8.84nha 2, Shri S.K.Prodhan. 3. Shri B.Ram{4) -
4, Shri S.K«Chatterjee 5. Shri G,S.Mondal{s96. Shri Bateswar '

Roydut) -
‘The premoted UDCs wili4hnve to intimate their acceptance/™

refugal within 15 doys from the date cf issue of this crder. (The oone
Polling officer 1s hereby pequested “to ebtain weitten consent towaps= | ) ¢

8 beeeptanees/refusal from the promcted UNCs and communiceted the Yl

dme t¢ this/within the stippleted dates -~ ' ‘ :

v o N¢ conditional acceptance of promoticn widl-be entertained, ‘
In‘case no ‘intimation reparddng ncceptonce/refusal of the above promo= |
tion ds received from the promoted persons within the stipulated date ‘
then the promction is llable to be.cancelled without further reference.

The controlling offiocer is zlsc requested that if ¢ny vigilom
The fact may be communicated to this uffice £Lcr further acticn,
""K * The officials who accept the promction/posting uncenditional
per ddrection of higher. authorities,

. Consequent on the above promotion, the following fransiep/pOSw
Ying L8 hereby crdered with impedicte effgct in the interest of |

contd, .2
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,-PPOmOticnworder bf SL.1 tg 5 should ‘beimades effe thves aften|»_,
“réceived” of Vi&iiance cl@avunc@ c@rtﬂficatehfﬁom he cﬁf“u wf
_‘Vigilunce 'CPWD, Naw DoTh¢ hytthe con! r)Tlgng? e N
: 0¢£lCé a T I ( R K, CHOOH )/ C b
SUPERINTENL I ENGINLER
1. 37).SPORDINATIGH c*nwrr\u7),
/5 LK Do, CﬁLVUPTA\4f¢
CQpX oo . B T ST SR MR I SR A //// %”[m o ,‘
: he Director General of. Works, C?WD Nirman Bhnwan New Delhi, -

it ' »

C e ﬁﬁm*ch{ef Engineer(ﬁi"(givil &'EleCUQ) under regionUfB

1,, ,_.l»e. :
N ek ok
| 3, All Suptdg.Engjnéer,fSuptdg°Surveyorﬁoﬁ*Works, Ex.Engiueerstinﬂw,\“f-,
Uﬂd(}r regic‘n B Ik Ai '~‘ sathv by “' ”‘-' ! e el . Mw‘l-’:’r‘ﬁ?"»‘;n
L a;'Q#H&&“:- SIS AN ER
Q ihe General Secretary, CPWD Staff Asson.,Calcufiﬂ . ';'T '%
5.;The Regilonal Secretory, CPWD Non-C;zetted ff*cnzn1“ff A°5Un-: i
_ aCalcutta. | AN T R Lo |
.“‘,,I . Y p,};" L"' e N : , ;“' e ..:' . _r. g
6. Person Cuncerned under Regd, with AJD. Phoo oo £ et :
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“Tion of CRs should be fair, just and non-discriminatory.
Hence:

candidates. No interview should be held unless it has
been specifically provided for in the Recruitment Rules

for the post.

Sclcctlo:{ Mecthod
Where promotions are 0 be made by sclection
method as prescribed in the Recruitment Rules,  the

DPC shali for the purpose of determining the number

) = -
who will be considered from out of those

E———

of ollicers,

O eSO e et .
cligible officers in the feeder grade. restrict the field

oF choice as under willi Teférence

1o the number of

*clcaf'rcgulﬁr’\’/zi?:'ancics"p_roposed' to be filled in the

yeari— -

——

No. of vacancies No. of officers to be considered

1 5
2 8
3 10
4 104 twice the number of vacancies in

excess of three vacancies i.C.
x=2x--4 where X is number of
vacancics cffcctive from 1-11-90.

However, in respect of SC/ST, the field of choice

will be five times the number of vacancics.

_ While merit has to be recognised and rewarded ad-
vancement in an officer's career should not be regard-
ed as a matter of course but should be carned by
dint of -hard work, good conduct and result oriented
performance as reflected in the annual confidential re-
ports and based on strict and rigorous selection pro-
cess. There is misconception about ‘Average perfor-
mance’. While Average may not be taken as adverse
remark in respect of an officer. at the same time it
cannot be regarded as complimentary 10 the officer.
1t is only performance that is above average and per-
‘formance that is really noteworthy which should enti-
tle an officer 10 recognition and suitable reward in the

" “matter of promotiomn.

CRs are the basic inputs on the basis of which
assessment is to be made by each DPC. The evalua-

11—1 CPWD/ND/92

=

(i) DPC should consider CRs for cqual number of

yeurs in respect of all ofticers concerned  for
promotion.
(i) The DPC should assess the suitability of -the

 officers for promotion on the basis of their ser-
vice records and with particular reference Lo
the CRs for 5 preceding years. However, in
cases where the required qualifying setvice is
more than 5 years, the DPC should see the
records with particular reference to the CRs
“‘for the year cqual to qualifying service. “_

(i) While holding DPC during a year, the crucial
dates for determining the cligibility of officers
for promotions would be prescribed as under:—

(a) st July of the year in cuses where ACRs
are written calendar yearwiso,

(b) 1st October of the year where ACRs are
written: financial yearwise.

The crucial dates indicated above would be
applicable to only such services and posts for
which statutory Rules do not prescribe a cru-
cial date.

- A note that when juniors who have completed
the eligibility period are considered for promo-
tion their scniors would also be considered ir-
respective of whether they have completed the
probation period, should be indicated in the Re-
cruitment Rules in order (o ensure that seniors
who might have joined later due to various rea-
sons are not overlooked for promotion.

(iv) Where one or more CRs have nog been written
for any reasons during the relevant period, the
DPC should consider the CRs of the years pre-
ceding the period ini question and if in any case,
these arc not available, the DPC should take
the number of CRs of the lower grade'into ac-

* count. If this is also not possible ail the avail-
able CRs should be taken into account.
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"J'.hc bost ol ADG is common for Civil ang Elee- ({i) Architectural Assistant
(rical,

(b) Additional Direclor General - Chicf Engincers,
Civil{Chicr Engineer (Elect.) with three years
regular service in the grade.

The cligibility criteria is 5 years regular service in
any one or more the above gradcs,

Technical Officer »

(c) Chief Enginecr: 17. years  regular service ‘in These are filled 1009, by pr:motion from amongst 3
Class 1 out of which 4 yeays regular seryice the following categories of sta in order of prefe- !
should be in the grade of Supermtendmg Engi. rence: — ¥

heer or § years regular service as S.E. (includ-
Ing. service in the non-functional ~ Selection

Grade).

(d) Superinlending Engineer (Selection Grade).

(a) Senior Assistant (Arch. Department), J:k
(b) Assistant (Architect Department) (5.G.). ,w
(c) Assistant (Architect Depar ment). - !

Note: The Recruitment Rules for the posts, of Assis-

No member of the service shall be eligible L
tant Architect/ Technical Oflicers are under revision.

for appointment to the selection grade unti] he
has entered the fourteenth year of service on
first July of the year calculated from fhe year fol-
lowitlg the year of examination on the bagis Horticolture Grade

of which the member was recruited. — L )
. The eligibility criteriu {or Group A Services are as Y

(c) Supcrinlcnding Enginecr: Executive Eugincer under:—

with 7 years regular service in e grade. )
. Director of Horticulturc/Alldiuouul Direetor of

(f) Executive Bngineer ' Horticulture: With five yeais of service render-
(1) Aésisyant Executive Eugincer with 5 years cd after appointinent theretc an 4 regular basis,
regular service in the grade; and from DD (Hort.).
@) P‘?”mmm sraduate As§xsw{1l Engineers Dy. Direcfor of Horticulture : Assistant Dircctoy
With 8 years regtlxlar setvice i the gmdc of Hotticulture having degres in Agriculture or
Ef.nd. permungm clxploma' ' holders Assistant Botany with Horticulture a5 4 special subject
Engineers with oulstanding records  and - with five years regular servizo iy (he gradc.

ability and 10 years service in the grade,

60-2/3  per cent of the vacaucies of Assistant
Director of Horticulture are filled ap by promotion
from amongst the Seetiong) Officers (Horticulture) with
the following service:—

(8) Assistant Engincers
(1) 50% of vacancies in the grade are filled
up by promotion by selection from amongs(

permanent Junior Engineers,

@) 50% of vacancies in the grade of AEs are (4) Graduate Sectional Oflicers (Heticulture) with
filled up by Limited Deparimental Com- @ minimum of 8 years regular service in the
petitive Examination conducted by UP.S.C. arade: and

Juior Engincers with four years regular
service are cligible (o appear in the Ex-

amination (b) Non-graduate Sectional Officery {(Horticulture)

with 10 years regular service in {he grade.

Note: Direct recruitment in the grade of Asstt, Ep.
gincer has been suspended w.ed 141972 { Ministerial establishiment in subordinate ofjces

Posts of Assistant Architects  are filled up by T T
direct recruitment as well gs by promotion as detailed
in paragraph 10 of Section 2 in thig Chapter. Promo-
tion js made from the following categories in order of

The cligibility criteria for  promotion to superyi-
SOty posts mentioned below are as und:ri—

(a) Superintendents: Head Clerks; Sanior grade

preference given below:— : reed .

. i ‘ ) Stenographers having 5 years anlar  serviee

(i) Chicf Architeciural Assistan; in the grade (80Y% case for Head Clerks ang
(i) Architectural Assistant (Selection Grade); and 209 for Senior Grade Stc110grapjmrs).

S S otmee oL —uv—gm—rﬁ.-‘.-,:_-——r—r—w__,__*_hm.>-§w._ TR IR P v o ramcee o o
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(b) Head Clerk: Upper Division Clerks having 5
years regular service in the grade (509%_through
regular service in the grade 50% on the basis

of Seniority-cum-fitness).

The vacancies ,of‘Upper Division Clerk§ are filled
up by promotion as follows:—

(@) 37}%‘ of the vacancies from amongst perma-
nent and quasi permanent Lower Division
Clerks on the basis of semority subject to iejec-
tion of the unfit;

(b 56 per cent of the vacancies on the basis of
seniority from amongst categories at a above
subject to their qualifying in a departmental
test; and '

() 124 per cent of the vacancies by competi-
tive examination limited to LDC’s in the
departmental with 3 years regular service in
the grade and Telephone Operators of  the
Central Office of the CP.W.D.

For dctefils of the examination please see paragraph
33—39 of .Section 4 in this Chaptet.

The vacancies of Lower Division Clerk —are

filled upi—

(i) 709 direcl recruitnient through open com-
petitive cxamination, conducted by the Stall
Selection Commission. ;

(i) 5% by promotion from amongst educationally
qualified Group D Staff on the basis of a
qualifying examination.

(i) 5% by seniority-cum-fitness from amongst edu-
cational qualified Group D Staff.

' (iv) 204 by induction of LDC belonging to central
scbtt. clerical service any service/office under
Central Govt. failing which by direct Rectt.

For the post of Cashier, permanent and quasi-
permanent Lower Division Clerks are cligible to be
considered. ‘

Engineering Drawing Establishment

Appointments to the post of Chief Estimator are
made by selection from amongsi Draughtsmen Grade-
I with at least 5 years’ service in the grade rendered
after appointineut thereto on a regular basis.

For promotion to the giade of Draughtsman
Grade I, permanent and quasi-permanent Draughts-

69

vy

men Grade 11 with 4 ycars’ regular service in the
grade urc cligible for consideration. Promotion to
the grade of Draughtsman Grade I is made from
Grade IIl Draughtsmen with 5 years’ regular service
in the grade.

Ferro Printers  with 8 years’ regular service in
the grade can be considered for promotion to the
grade of Draughtsmen Grade LI against 5% quota
subject to passing of a Departinental qualifying test.

Short-texm Promotions

Short-term  vacancies of more than one month’s
duration, consequent on an officer’s proceeding on
leave, or on transfer, should be notified:

(i) to the Director General of Works in' respect
of vacancies in the posts in Group B and C
for which he is the appointing authority and

{ii) fo the Superintending Engihccrs (Coordina-
tion) concerned of the Region. '

In casc it is not possible tr fill up such vacancies
by promotion the Director Geaeral of Works or the
Supcrintending Engineer (Coord.), as the case may be,
may order the seniorsmost person in the concerned
Circle or Division to hold current charge of the
routine duties of the vacant pest pending postingor a
regular incumbent. '

Fixation of Yay on Promotior

Fixation of pay on promwotion is done under

the normal rules’ viz, FR. 22, FR. 22-B, and FR.
22-C, depending upon the category and the conditions
of appointment. However, these rules: do not apply
in the case of Assistant Exevutive Eobgineers in the
Junior Time Scale of Group ‘A’ promoted {o the
Senior Time Scale of Group ‘A In their case, fixation
of pay on promotion is done m accordance with the
Concordance Table. While .egulating the pay of
such officers on the promotioi, it should be ensured
that their promotion is on rejular basis.

(While regulating the pay <f any Government Scr-
vant under FR. 27, approval of the authority compe-
tent to create the post in that grade is required).

Various posts in the Headquarters carry special pay
which has been recently revised as a result of 4th
pay commission.
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Provisional Senionty List of UDC m Region "B" as on 01/07/20060

SINo Name Category DOB DOEinCPWD DOEmGradeDOCONF Deemed DOSrty Office
1) H.K. Mondal < sc 27/04/55  24/05/65 05/11/76 01/09/82- _.18/4Q/76  DCD, Dhanbad
2 ) Samir Chowdhury UR o151 G4nu71 081277 01/08/84 * 14MQ77 SE(P), EZ, Cal
3) Lala ST 31N247  06/08/66 20/11/78 01/08/84 200378  DCD, Dhanbad
4) G.S. Mondal .- sC 22/01/143  23/05/63 29/07/81 01/01/71  28/04/81  DCD, Dhanbad
5) 5.1 Pradhan UR 14/04/41  22/04/61 16/12/81 1612181 GCD, Gangtok
6 ) R.S. Singh ST 12/01/46  12/08/66 04/07/83 01/07/75 20M05/82  CCO-IV, Cal
7 ) Bipradas Banerjee UR 05/09/43  10/04/62 10/06/82 01/03/77  10/06/82  BFRC, Cal
8 ) B.Paswan ~ SC 01/11/44 0711264 19/07/82 19/07/82 - RCED, Ranchi
9 ) Dinakar Misra UR 21/01/43  30/04/62 10/10/82 18/07/82  PCC, Patna
10 ) S.M. Das ~ SC 28/12/45  16/08/65 21/10/82 01/03/77 19R7/82  CCECH, Cal
11 ) G.G. Ghosh U/R 10/01/44  11/02/63 19/07/82 01/07/80  19/07/82 BBhav.an, P. Dwn(Et) Cal
12 ) Mansoor Ahmed UIR 13/01/45  23/02/63 19/07/82 18/07/82 PCD-! Patna
13 ) N.N. Podder [Durgapur] U/R 21/10/43  18/03/63 19/07/82 01/07/80  19/07/82  CCOD-VI, Cal
14 ) Sakal Deo Prasad UR 11/01/43  27/03/63 19/07/82 19/07/82 . PCD-ll, Patna
.15 ) P.K. Mazumder UR 01/02/43  05/04/63 19/07/82 19/07/82  AAWD, Guwahati X
16 ) Rama Prasad .~ sC 03/04/44  06/10/61 19/07/82 01/03/77  19/07/82  PCD-li, Patna
17 ) B.N. Bagchi U/R 19/03/43  08/04/63 06/07/82 01/07/80  CB/C9/82  CCEDAI, Cal
18 ) Shyamapad Mondal U/R 07/03/45  13/05/63 06/09/82 01/07/80  (B/09/82  DCD, Dhanbad
19 ) Sukumar Adhikad UR 04/12/45  22/05/63 14/07/95 01/07/66  05/08/82  SCC, Siliguri
20 ) Anil Krishna Roy / SC 01/03/45 - 21/12/85 20/12/82 01/07/80 - 05/09/82  CCCI, Ca
21 ) Jatadhari Ram UR 03/02/44  04/04/63 =~ 1312/82 01/07/80  13/12/82  NLD, Cal
22 ) AK. Das / sC 05/08/43  05/01/66  13/12/82 01/07/80  13/12/82  CCED-V, Cal
23 ) Somnath Lahiri UR 0S5/01/43  20/08/63  13/12/82. 01/09/82 1311282  CCECHI, Cal
24} AnilKr. Das UR .04/01/43  04/09/63 '13/12/82_ . 01/09/82  13M2/82  TCD, Agartala
25) PK. Roychowdhury UR C7/03/156  12/09/77 - 13/112/82 01/04/88  13/12/82  CCC.ll, Cal :
26 ) S.N. Prasad UR ~ 02002/45  25/06/63 21/10/83 01/07/80. 01/09/83  PCD, Patha .
v 27) SR Chakrabori}r UR 01/11/41 - 07/02/62 24/02/84 01/03/77  24/02/84  AAWD, Guwahati

¥

Superintending Enginecr, Coor vt o0 ..
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SINo Name

Category ~DOB

(8

DOEinCPWD DOEinGrade DOCONF

Deemed DOSrty Office

28 ) R.P. Singh
29 ) LR. Karmokar

30 ) AK. Chakraborty =

31 ) K.L. Mukherjee
32) AK. Dey
33 ) Amalendu Dutta
34 ) Leela Gupta
35 )} Raj Narayan Singh
36 ) Mira Dasgupta
37 ) TX. Das
33 ) Raghu Nandan Singh
39 ) D.N. Sinha '
40 ) H.K. Kaiborta
41 ) M.L. Answarl
42) S.S. Mondal
43 ) R.C. Naskar
44 )} Usha Dey
45 ) S.R. Mridha
46 ) Swarupananda Das
47 ) G. Dutta Gupta
--48 ) Anjan Das
- 49 ) Dilip Ch. Saikia
50 2 D.P. Guha
51 L D.C. Paul
62 ) Damodar Prasad
53 ) S.K. Sengupta
54 ) Narindra Nazar
55) D.L. Gin

UR -

.UR.
UR 7

S UR
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UR.
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UR
UR
UR
UR
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SC
SC
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SC-

ST
UR
UR
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UR
ST
ST
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20/09/41 | 22/00/62 - 24/02/84 ¢ " 2410284 PCED,Paina

- 23/08/42 - 27001/62 ;. 22/04/85" - 01/08/68,  01/01/85  CCECH, Cal - &
05/01/41 5 261M0/60 - -01/01/85 - “0101/76, | 010VE5 | KCDH, KNagar .
'31112/40 17/07/61 - 30/01/85 .- 010175  0101/85  SE, Coord(ER), Cal - . -
02/1174%1 - 01101762 - ' : - 01/01/85 . CCD-V, Cal ¢
23/01/42  23/05/62  01/01/85 01/03/77  01/01/85 - CCEDH, Cal

| oBjos/42  12011/62 010185 010377  01/01/85  CCCHll Cal o
23/08/55 ~ 29I01/79  14/03/85 01/04/88  01/01/85 = CCD-ll, Cal
11/02/42  22/05/61  26/03/85 - 01/0175  23/03/85  CCCHi, Cal
03/07/42  O5/07/61  24/03/86 | 24/03/35  CCD-V, Cal
03/03/43 0102763  0Q4/1/86°  01/03/77  27/05/85  PCD-, Patna |
15/05{44 15/04/63  02/09/86 02/09/86 . RCD, Ranchi J
011243~ 06/03/66  02/09/86 N 02/00/86  GCEDI, Guwahati,
06/07/43 © 06/05/63 02/09/86 01/07/80 '02/09/56  PCED, Patna -
01/02411 - 28/09/65  06/04/88 . 01/07/80  06/04/88  SE, Coord(ER), Cal
17/04143  26111/65  06/04/88 .  01/07/80  06/04/88  CCEC-, Cal
31/12/44 - 20/08/63  06/04/38 01/01/75  06/04/88  CCC, Cal
05/03/41  05/02/65  06/04/88 06/04/88  SE, Coord(ER), Cal
151240 * 05/03/64  06/04/88 06/04/88  CCD-V, Cal
260741 1911262 06/04/88 01/03/77  06/04/88  CCED-I, Cal
19/11/56 . 20/110/82  20/04/88 . 01/04/88  06/04/88  AAWD, Guwahati
o1ina/s4 25/04/88 | 06/04/88  GCED-, Guwahati ™
01114/54  20/06/80  15/04/88 01/04/88  06/04/88  ACC-, Guwahati <
2071256 13/0378  11/07/88 01/04/88  06/04/88  GCD, Guwahati ¥
15/11/44 - 16/01/63  06/04/88 01/03/77 086/04/88  PCD-, Patna
06/33/43  25/03/63 13/02/89 01/07/80  25/01/89  SCD(EZ), Siliguri
0197/52  22/10/82  25/01/89 01/04/88  25/01/89  GCED-l, Guwahati
2056142 26M1/63  27/01/90 06112/89  SCD(EZ-), Siliguri

TR 3Y4 1A C. Bose Rod, Caleutta-20 ThReezefiz T
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Tf;s) Anadi Kumar Roy UR 07/01/41  20/05/83 - 11/05/90 01/07/80  06/12/89  KCDA, KiNagar -
57 ) T.A Mallick UR 08/07/45  16/09/63 29/01/90 . 06/12/88  CCEC, Cal - )
58 ) T.R.Rai UR 15/09/45  12/03/64 10/04/90 : 06/12/89  GCD; Gangtok ~ i
59) L.G.Singh . SsC 01/03t44  16/05/66 12/12/89 01/09/82 06M12/89  MCD-, Imphal ~
60 ) M.K. Roy _. - UR - 20/04/57  23/01/79 11/04/90 01/04/83 06/12/88  BCD-l, Bhubaneswar

61 ) Mira Bakshi UR 02112/44  0B/04/64 24/61/90 01/09/82  06/12/8%  CCC-ii, Cal

62 ) Z.Kuzur ’ ST 07/02/55 - 24/03/80 29/12/89 01/09/82  06/12/88  BCD-|, Bhubaneswar

63 ) Mohan Prasad UR 20/01/45  20/05/64 28/02/90 01/08/82  06/12/88  CCCH, Czl

64 ) 1.K.Roy UR 01/01/54 171279 23/04/90 06/12/88  SE, Coord(ER), Cal

65 ) M.R. Ghatak UR 22/11/43  23/11/64 23/04/90 06/12/89  CCD-i|, Cal

66 }-S. Gogot UR' - 01M0/44  26/03/65 06/12/89 06/12/8¢  GCEDII, Guwahati <
67 ) K.K. Das UR 08/01/45  0S/07/65 29/01/90 01/09/82 06/12/88  SE Coord(ER), Cal

68 ) K.C.Pal . UR - 30/06/44 . 13/08/65 29/01/90 01/00/82  06/12/89  SE, Coord{ER), Cal

69 ) D.N. Basu | © UR 041043 28/11/63 21188 2112/88  CCECH, Cal

70 ) M.K. Acharya UR . - 15M10/44  ©1/11/64 29/01/90 01/09/82  21/12/89  CCD-VIi, Cal

71 ) D.D. Das SC . . 15/10/44  01/01/46°  15/01/90 . 21/12/89 . AAWD, Guwahati L—"
72 ) Amit Kr. Ghosh UR - 010245  28/08/65 10/05/90 21/12/88 . CCD-WV, Cal -

73) K.N. Sardar SC 050144  20(10/66 | 01/09/82 _ 2112/89  CCODM, Cal

74 ) R. Bhattacherice UR 01/03/46  01/04/66 16/03/90 01/09/82 21/12/89  SE{P), EZ, Cal

75) JN.Ball SC 02/02/146  25/07/67  (09/04/90  01/09/82 2111289~ NLD, Cal

76 ) Sukumar Chakrabaorty UR 02/01/47  26/08/66  22/12/89 01/09/82  21/12/89  CCC-l}, Cal

77 ) S.K. Mukherjee UR 12/11/46 . 25/10/66 01/09/82  01/01/80  SE(P), EZ-, Cal

78 ) T.K. Roy CUR . 20007/46 25/05/67 . 13/03/90 01104_/33 01/01/90 . BLMD, Rajurghat

79 ) Bakul Ghosh - UR  31/07/47  OW11/66.  02/03/90 .. 01/09/82 11/01/80  CCD, Cal

80 ) T.K Chatterjee ~ UR . 0S/01/47  12/07/67 12/02/90  01/09/82 - 1,3/01/90' NLD, Cal

81 ) Kusha Ram Das - | SC - 010448  11/05/68  11/05/90 .  01/09/82. 11/01/90 .. AAWD, Guwahati -
82 ) T.P.Bhattacherjee ~ - - UR - 12/07/43 -- 08/03/63 -: ~30/05/90 . ... 01/12/82 25/01/90. ... CCCHl, Cal

83) S.C.Saha ="~ 7 - UR - . 24/05/47 - 24/07/67 .- 18/05/90 .. - 01/08/84. ;_25{01/90 - CCD-V}, Cal -

ey
..... hd

Sunermtending Engineer, Coordination Circle (ER), CPWD, Nizam Palace, 234/4 A.J. C. Bose Rod, Caleutta-20° =~ Page 3 of 13
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84 ) R.P. Saha N UR 1410/43  25/07/67 o R ' 25/01/00  SE, TLQA, Cal
85 ) L.C. Soren - sT 010153  31/05/80 15/04/90 01/04/88  20/03/90  CCC-lil, Cal =~

86 ) Anju Rani Das o sc’ - 160151 . 27/09/68 14/02/92 ~ 01/08/84  20/03/90  CCED-V, Cal
87 }_K. K. Chakraborty UR 01/09/49 ~ 20/07/68  05/03/90 06/04/90  GCEC, Guwahati &
88) S.C.Soren - © s 22157 3103/80  28/08/90  01/04/88  06/04/00  CCED-, Cal -
89 ) Monohar Soren ST 18/07/56  0Q/04/80  O7/05/90 01/00/82 ©6/04/90  BCED, Bhubaneswar

- 90 > D.K.,Sengupta JUR . 31/05/48  03/08/68  22/05/90 04/05/90  GCD, Guwahati -
91 ) Padma Jana e 11/01/47° 21/01/69 15110/90 01/08/84 04/05/90  BCD-l, Bhubaneswar
92 ) E. Nongrum ST 261254 13/06/80 18/05/90 01/09/82  04/05/90  MCD, Shillong +*~
93 ) K.P. Mondal SC 16/08/48  O7/01/72 0110/85 25007774 0141/90  CCD,Cal / '
94 )t al Pawlian Tular T 0103/62 27107182 o1/01/91 T 01/01/91  MCD-Il, Imphal
95 ) A. Mohanty UR ~ O7/06/64 - 19/08/85 22/10/91 01/04/8  01/01/91  BCED, Bhubaneswar .
96 ) Joseph Southem .- sT 10/07/60  19/10/82 19/10/92  01/04/88 01/01/91  SE(P), NEZ Shilong/
97 ) B.K. Prasad UR 21/01/44  04/08/64 22/04/91 01/08/82  01/01/91  BCD-, Bhubaneswar
98 ) K.L.P. Sawian ST 1311259 22110782 14/01/91 01/04/88  01/01/91  MCD, Shillong /
99 ) S.K. Mondal : UR 05/08/60  16/12/85 11/04/91 01/04/88 01/01/91 = CCC, Cal

100 ) R.N. Pal UR - 18/05/47  22/09/65 18/03/91 . 01/09/82 01/01/91  CCED-VI, Cal

101 ) P. Niller T M50  31/07/82  28/02/91 01/04/88  01/01/91  SE(P), NEZ, Shilong ~
102 ) J.C. Mondal UR = O1/07/49  16f08/66  29/05/92 01/00/82  13/02/61  Guwahati P.D-ll, Ghy. ¥
103 ) U.C. Talukdar sc 01/09/43  16/08/69 01/04/88  13/02/91  AAWD, Guwahati .~
104 ) S.N.Dutta : UR 16/08/45  31/07/67 10/06/91 01/04/88  13/02/91  CED-VI, Cal

105 ) Sambhu Prasad UR - 10/0/44 11/06/63 10/04/91 PCC, Patna

106 ) Chandra Kala Dutta sC 03/06/50  17/02/69  08/08/91 10/04/91  GCD, Guwahati

7107 ) Sadhana Roy UR  C4/01/42  10/06/68 - 10/07/91 01/04/88  10/04/91  CCED-V, Cal

108 ) P.C. Sarkar ‘ sc 40/04/49 0209772 08/07/91 01/04/88  10/04/91  CCECH, Cal

109 ) Radhey Devi UR ~  13/03/48  17/07/68 22/04/91 10/05/72 10/04/91  MCD-), Imphal /
110 ) Nomita Dasgupta . UR . 13/03/51  25/11/69 10/07/91 01/04/88  10/04/91  CCED-V, Cal

111 ) B.C. Biswas UR 01/05/51 23102770 14/06/91 10/04/91  CCED, Cal

Superintending Engineer. Coordination Circle (TR, CPWD. “izam Palace, 234/4 ALJ. C. Bose Rod, Caleutta-20 Paged of 13
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;?12) B.P. Mukherjee ~UR 01/05/49  16/03/70  05/06/91 01/04/88 . 10004/91  couvin el
113 ) S.K. Ghosh UR 13/00/48  12/07/71  14/04/91 -~ 01/04/88 * 10/04/91  CCCH, Cal
114 ) Sandhya Sardar - SC 02/05/55  0S/07/77 30/09/92 01/07/85  21/06/91 - GCEC, Guwahati
115 ) Md. M. Alam ~ UR 02004745  07/09/73 011191 ~ 21/06/91 ... RCD, Ranchi
116 ) R.K. Bhadra | UR-  26/11/55  25/01/74 14/10/91 01/04/88 ~ 17/09/91 ~ CCD-IV, Cal
117 ) R.L. Roy _ UR 20252  O7M1/77 18/11/91 01/04/88  17/09/91 CCED-lI, Cal
118 ) C. K. Samanta UR  19M1/46  17/04/68 21112131  01/06/78 01A1/90  CCD-L, Cal
119 ) R.R. Routh UR 06/04/43  08/01/63  07/02/92 01/03/77  13/01/92  RCD, Ranchi
120 ) S.D. Bhattacherjce - UR 07/09/41  06/03/63  20/01/92 ' 13/01/92  PCD-, Patna
121 ) D.K. Dasgupta UR 14/01/45 = 06/04/63  31/01/92 13/01/92  DCD, Dhanbad
122 ) Kartick Prasad - ST 15/1C/57  05/04/80  03/08/92 13/01/92  CCD-VII,, Cal
123 ) R.K. Biswas SC  Q7/07/58  26/0479  29/01/92 26/04/182  13/01/92  CCD-VII, Cal |
124 ) G.N. Saikia ST 24/03/53  20/09/91  05/06/92 13/01/92  AAWD, Guwahati
125 ) P.K. Rabha UR 17/06/58  16/11/82  11/05/92 13/01/92 - GCD, Guwahati
126 ) S. Mazumdar ~ UR 14/01/59  03/02/84  22/01/92 - . 13/01/92  CCEC-i, Cal
127 ) Gouri Rani Ghosh UR 14112/57  23/04/87  02/03/92 07/12/79  13/01/92  CCED-I, Cal
128 ) P.K. Dev Barma © ST 010142  18/08/61 18/03/93 01/08/68  13/01/92 ~ TCD, Agartala
129 ) M.K. Paul UR 1111/44  18/05/87  19/05/92 . 13/01/92  CCD-V, Cal
130 ) Ashis Kr. Nath UR 01/01/60  16/08/85  02/03/92 07/02/92  13/01/92  CCD-il, Cal
131 } S. Bardoloi UR 011249  02/08/68  08/05/92 20/03/92 . GCD, Guwahati
132 ) Swapan Bhattacherjec UR 02/1G/47 - 13/08/68  16/04/92 20/03/92  ACCH, Guwahati
133 ) R.C.Das - UR 01/02/50  19/08/68  29/05/92 20/03/92  GCED-lI, Guwahati
134 ) Gita Rani Dutia ' UR 01/04/47  22/08/68  06/04/62 01/04/88  20/03/92 _ BFRC, Cal
135 )" Niyati Ghatak © UR T 20/08/49  11/07/69  10/04/92  01/04/88 20/03/92  GCED-, Guwahati
136 ) S.K. Mitra - UR ~ 25/03/43  06/09/71 10/08/92 20/03/92  SCC(EZ-), Sitiguri.
137 ) R. Roy Yadav UR  03/01/42  03/03/73  06/03/92 05/05/92  20/03/92 _ PCED, Patna

' BjCD-i, Bhubaneswar

138 ) S.K. Misra - - , UR - 0310/57 1601774 A’i,‘f{OSfQTZ .. 0104583 20?03/‘92
139 ) HN. Sharma UR ~ 12/0S/49  14/0B/68  24/04/92 ‘

>

| 20/03/92 ~ AAWD, Guwahati

Superintending Engineer, Coordination Circle {ER), CPWD, Nizam Palace, 234/4 AI . C. Bose Rod, Calcutta-20 : . Page5of13
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140 ) R.C. Verma UR 030153 1000979 072192 . 21/09/02.  DCD, Dhanbad

141 ) B.N. Bera UR 10/03/53 . ~13;ogn3' CMnue2 13109776 21/08/02°  BCD-ll, Bhubaneswar
142 ) P.K. Biswas UR“__' 10/09145 ., . 31101774 08/03/93 - 01/04/88 21/00/92 = BCD-I, Bhubaneswar
143 ) G. Murtaza UR~ ©0208/54  30/01/74 12004193 21/09/92 . CCD-ii, Cal

144 ) SR. Goswami UR  O1/04/45  14i04rr6 . 20/11/92 o 21/00/92  CCCHli, Cal

145 ) RK. Das UR 15153 0BIOB/T6 14/12/92 01/04/88  21/09/92 ° CCED-, Cal

146 ) §.X. Mukherjee UR  28/09/52  21/09/76 16/11/92 21/09/92  CCODHI, Cal

147 ) HL.P. Singh UR 11/06/54 22007077 14/12/92 21/09/92  CCED-, Cal

148 ) A.R. De Sarkar UR 10/10/54  19/08/77 1611192 21/09/92  CCD-VIi, Cal

149 ) N.B. Mazumder UR 16/111/48 231177 17/112/92 21/00/92  CCECH, Cal

150 ) P.K. Mizar sc 11/42/40 1412061 12/01/94 01/08/88  07/07/93  GCD, Gangtok

151 ) D.P. Chatterjee UR 18/01/42  17103/62 01/12/93 ‘04/03/77  07/07/93  CCD-V, Cal

152 ) S.K. Basak UR - 05/02/41 16/05/63 12/07/93 ‘01/07/80  07/07/93  CCDH, Cal

153 ) G. Mazumdar UR 07/02/45_ 12/06/63 14/07/93 01/07/8C  07/07/93  CCOD-V, Cal

154 ) Triloki e 20/07/41  04/03/66  14/09/93 01/07/60  07/07/93 _ B'Bhawan P. Divn(El), Cal
155 ) Madhuri Das UR 14/02/43,  01/07/63 05/11/93 o1/00/82  07/07/93  CCD-IV, Cal

156 ) S.P. Bhattacherjee UR. 23/08/43  21/08/63 30/07/93 O1/00/82  07/09/93  CCD-, Cal

157 ) Srinibas Chakraborty UR 13/01/45  27110/64 21/07/93 o1/00/62  O7/07/93  CCDHll, Cal

158 ) A. R. Bandyopadhyay "~ UR 12/02/45  17111/64 14/07/93 01/09/82  07/07/93  CCD-IV, Cal

159 ) Sabitri Biswas UR GiM2/43  07112/64 36/09/93 01/00/82  07/07/93  BCD, Barasat

160 ) Sunit Kr.Chatterjee UR 14/04/46  08/08/66 03/08/93 01/09/82  07/07/93  CCD-, Cal

161 ) Md. A. Hussain UR 01/01/47  05/05/67 20/07/93 01/09/82  07/07/93  GCEC, Guwahat
162 ) R.S. Barua ST 01/03/53  03/01/74 12111193 31/10/80 07/07/93  CCD-, Cal

163 ) D. Gar Nayak UR 22/41/55  15/06/81 18/12/93 01/04/86  07/07/93  BCD-l, Bhubaneswar
164 ) Bhajamana Panda UR 10/11/57 29/07/85 30M10/93 01/04/88  ©7/07/93 BCD-1, Bhubaneswar
165 ) V. S. N. Murty UR 24/07/61  29(07/85 30/10/93 01/04/88 G7/07/93  BCD-l, Bhubaneswar
166 ) Santa Acharya , t.J_R" 11/02/58  07/04/87 1C/08/93 07/07/89  07/07/93  CCC-ll, Cal-

167 ) Tapan Naskar sC 10/07/64  03/12/90 01/11/93 12/06/91  07/07/93  CCD-IV, Cal
Superitending Euginesr. Coordination Circle (ER), CPW, Mizam Palace. 53774 AJ. C. Bose Rod, Caleutta-20 Page 6 of 12
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168 } S.K. Chakraborty UR 181154 0BI0973  31/01/94 01/04/88 14112193 CCED-V, Cal
170 ) M.C. Ghosh UR 01N/ 130973 07/03/94. 1412193 - SCC(EZ-), Siliguri
171 ) Biswanath Pine UR RI06/54  24/0M79  11/04/84 01/04/88 141 2/93" CCED-N, Cal
172 ) B.D. Chakraborty UR 06/03/55  24/01/79  ©01/02/94 01/04/88 ~ 14/12/93" CCECHI, Cal
173 ) Jogen Ch.Das sC 01/12/49  0O/03/79  04/03/94 - 01/04/188 " 14/12/93  GCD, Guwahati
174 ) Debashish Dutta UR 23/04/58  16/04779  G7/03/94 01/04/88 14112193  SE(P), El, EZ, Cal
175 ) L. Rajendra Singh UR 01/03/47  16/05/66  20/12/93  14/12/93-  MCD-II, Imphal
176 ) T.S. Tomar UR 23M12/51 1005772 28/12/93 01/04/88  14/12/93  RCD, Ranchi
177 ) G.R. Pattanayak UR 03/03/56  06/03/81 18/12/93 01/04/88  14M2/93  BCD-l, Bhubaneswar
178 3 M.K Bhattacherjee — UR 30110/52  23109/81 30/08194 01/04/88  14M12/93  SE(P), NEZ, Shilong

+~779 ) Ajit Das UR 03/01/56  20/04/81~  17/01/94 01/04/88  14/12/93  GCD, Guwahati
180 ) Bithika Basak UR 12247  21A177  30/03/94 01/04/88  07/03/94  CCD-VH, Cal
181 ) Nitai Halder UR 05/02/53 2811777  05/04/94 01/04/88  07/03/94  CCD-l|, Cal
482 J Sunil Kumar Mondal - " ° sC 17/01/54  25(11/77  22/08/%4 01/04/88  07/03/94 =~ GCD, Guwahati
183 ) Biswajit Ch. Dey UR 19/12/59  27/02/78  04/07/94 01/04/88  07/03/94  CCD-V.Cal
184 ) Amalendu De UR 04/04/55 180178  25/04/94 01/04/88  07/03/84  CCD-IV, Cal
185 ) Ashok Kr. Banerjee UR 121057 2710179 21/04/94 01/04/88  07/03/94  CCD-, Cal
186 ) Sabita Das sC. 07/07/54 2104179 25/04/94 01/04/88  07/03/94  CCED-V, Cal
187 ) Swapan Debnath UR 20/09/53  31/07/78  18/04/94 01/04/88  07/03/94  NLD, Cal
188 ) Basudev Sil UR  01/01/54 310779  10/05/94 01/04/88  07/03/94  CCD-V, Cal
189 ) Nitender Mohan De UR 1511255 = 10/04/82  25/03/94 01/04/88  07/03/94  CBCD, Coochbehar
190 ) R.B. Paul UR 11/04/43  04/05/62  30/06/95 01/03/77  06/01/95  MCD-Ii, Malda
191 ) R.P. Singh UR 09112143  18/01/63  10/05/95 01/03/77 06/01/95  PCED, Patna
192 ) AK Chatterjee UR  '0i/o4/a4 ° 23/02/63  13/01/95  O1/07/80 06/01/95  DCD, Dhanbad
193 ) N.P. Ghosh UR  '06/03/41° 051264  02003/85  01/09/82 06/0195  BFRC,Cal
194 ) Nita Mitra UR 20M1/42 1210265 0100595  01/09/82 06/01/95  CCED-V, Cal
195 ) A.K. Mazumder UR  20/05/48 . 21/09/65  23/05/55  01/09/82 ~ 06/01/%5 " RCD, Ranchi
Superintendmz Engineer, Coordination‘Circle (ER), CPWD,Nizam Palace, 234/4 A.J. C. Bose Rod, Calcutta-20 Page 70f 13
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196 ) AX. Kar UR- 012045  16/02/66 100295  01/09/82  06/01/95 - SE(P), IBBZ, Siliguri
197 ) S.R. Das scT . e2n24r 2200666 24/01/95  0109/82  06/01/95 ° CCD-VIN, Cal
198 ) Ganesh Ch. Das CUR™ - o¥dE T 01/08/84  06/01/95 - GCEC, Guwahati
199 ) A.B. Roy SC 08053 O7/06/71 01/08/84  06/01/95 ’cco"-a, Cal

200 ) Pradip Kr. Das SC:-  1203/54 “0B/OT/I81  25/03/95 02/04/88  06/01/95 - GCED-}, Guwahati
201 ) Blandina Nongkingra ST - 120867 24/11/88  17/0/95 ~ 01/04/91  06/01/95  SE(P), NEZ, Shilong
202 ) Prabir Kr. Das UR®  10/02/60  06/03/89  C6/03/95 06/03/91  05/01/95  CCD-VII, Cal

203 ) Miss Nilbiya Marry Shakher ST 28/02/63  26/07/84  13/01/95 26/07/91  05/01/95  MCD, Shilong

204 ) Miss Kipnu Telien ST 01/03/65  02/08/88  30/01/95 06/01/95  TMD, Tura

205 ) Miss Lucky Khasnobish ST - 0f/12/69  03/08/89  30/01/95 06/01/95  MCD-, Imphal

206 ) Somnath Adhikan UR . 0812064  14/12/90  16/05/95 06/01/95  ICD, Ishlampur

207 ) Sandeep Kr. Nandi UR 19/01/68 = 24/12/90  ° 19/06/95 06/01/95  BCD, Barasat

208 ) Slukhendu Saha UR 0111/57  07/10/91  03/05/95 06/01/95  B'Bhawan P. Divn(El), Cal
209 ) Rita Banerjes UR 08/05/47 "03/10/68  05/04/95 01/04/88  03/04/95  CCD-V, Cal

210 ) AK.Chakraborty UR  15/01/44  20/01/68  30/10/95 01/04/88  03/04/95  CCECH, Cal

211 ) P.K. Mazumder UR - 07/06/44  17/08/71 19/07/95 03/04/95 CCED-i, Cal

212 ) M. M. Chakraborty UR C3110/42 1011771 C6/04/95 01/04/88  03/04/85  CCD-I, Cal

213 ) Gargi Lina Kar UR 01/01/48  23M271  05/06/95 01/04/88  03/04/95  CCD-Vill, Cal

214 ) R.K. Som UR 24/03/54 040272  1210/95 01/04/88  03/04/95  SCED, Siliguri

215 ) Manika Basak UR 20/05/54  02/06/72  15/05/95 01/04/88  (3/04/95  SCCH, Siliguri

216 ) Netai Ch. Das sc 07/05/57  04/08/82  13/08/95 01/04/88  03/04/95  CCEC-, Cal

217 y Swapan Kr. Chakraborty UR 1011/59 21110182 C9/08/95 01/04/88  03/04/95  GCED-I, Guwahati
218 \ Jagannath Paul UR 03/12/60  05/11/82  15/12/95 01/04/88  03/04/95  SCED, Silchar

219 ) Kanti Acharva UR 02/11/64  10/04/85  C5/07/95 03/04/95  CED-VI, Cal

220 ) Sanjoy Kr. Karan UR 08/02/59  13/09/85  05/06/95 01/04/88  03/04/95  CCD-V, Cal

221 }D. Debnath UR 03/01/59  29/11/85  20/04/95 01/04/88  03/04/95  CCD-VI, Cal

222 ) J. P. Sapui UR  16/11/60  02112/85  12/06/95 01/04/88  03/04/95  CED-VI, Cal

223 ) Gurudas Das sC 08/02/61  19110/88  17/07/95 01/04/92  03/04/85  SCD, Silchar
Cmemmsman Frmeer, s 1T T GG RS S ol 2374 AL C. Bose R, Caloutta-20  Page ol I3 B
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224 } Dipak Mishra sc N2 2411083 170N, .. DD - 300495 scp, Siichar
225 ) Amal Karnti Das UR - 31M0/69  28/70B3  2505/05 . 01/10/91  16/05/95  SCD, Silchar
226 ) Lakshiram Kachani ST OVDPIES  18I00/89 . 16796 @CED, Guwahati
227 y N. P. Mondal se 12/01445  OI0BI6T 01/09/82  16/07/96  CCD-V, Cal

228 ) Sundeswar Roy UR T 24/06/83 17007496 01/07/80  16/07/96  CCED-M, Cal

229 ) Anjali Bala Mondal SC.. 03/0146  14/05,69 17/07/96 01/08/84 16/07/96  CCD-, Cal

- 230 ) Debi Rani Chatterjee UR 31/12/44  21/09/65 24/07/96 01/09/82 16/07/96  CCD+, Cal

231 ) Jonaki Boro ST. 01/11/68  03/10/88 31/07/96 13/10/92  16/07/96  GCED-l, Guwahati
232 ) A. K. Ghosh UR 0111245  28/08/65 30/09/96 01/09/82  16/07/96 * CCD-VI, Cal

233 ) N.C.Kar UR 04/03/45  14/10/66 22/07196 01/09/82  16/07/9%6  NLD, Cal

224 ) Dibyendu Chakraborty UR 01/01/67  28!/09/88 13/01/97 16/07/96  CBCC, Coochbehar
235 ) Purnendu Mondal scC 09/01/67  28/12/90 31/07/96 16/07/96  CCCHl, Cal

336 ) A. K. Chowdhury UR 28/10/60  14/10/91 10M12/96 16/07/96  BLCD, Balurghat -
237 ) Alok Kr. Dutta UR 16/07/49  26/06/67 24/09/96 01/09/82  13/08/96  -BFRC, Cal

238 ) B. D. Ghoshat UR 13/03/51  30/03/71.  04/11/96 01/04/88  13/09/96  KCD-l. K'Nagar
239 ) A. K. Chakraborty UR 16/06/53  12/09/73 19/09/96 13/08/06  SE, Ccord(ER), Cal
240 7 A. K. Roy SC 18/12/56  24112/79 11/03/97 13/062/06  CBCD-ll, Coochbehar
241 ) Sanjoy Biswas e 28/05/59  11/03/80 27/05/97 13/08/96  SMD, IBBR, Siliguri
242 ) Asish Kr. Kundu UR: 06/03/56  24/08/81 G7/11/96 13/02/96  MCC, Berhampur
243 ) Bhaskar Roy UR 02/12/61  12/10/81 07/10/96 13/09/96  CCC-li, Cal

244 ) Ujjwal Bhattacharjee UR .  O7/02/64  31/10/81 09/10/96 13f08/96  CCD-Vi, Cal
245 ) Pradip Kr. Das sC 01/07/60  29/10/82 05/02/97 01/04/88  19/12/96  SCED, Silchar

246 ) M. L. Adhikary UR 18/01/48  14111/77 01/04/97 01/04/88  24/02/97  MCMD, Berhampur
247 ) D.P. Pradhan UR 29/11/61 16108782 20/06/97 04/08/97  BCD-l, Bhubaneswar
248 ) S. Hussain UR 05/03/44  15/01/63 : . 22/08/97  DCD, Dhanbad
249 } Krishna Dufta UR 20/08/146  01/12/64 20/09/97  01/09/182  22/00/97  SE(P), El, EZ, Cal
250 ) S.C.Koyal UR - - 1110/45 - 07/10/65 . 31/10/97 . 22/09/97  DW(under ADG Cal)
251 ) R. L. Samadar UR .. - 17/03/47  25/10/66 " 30/09/97 - 20100197  SE, TLQA, Cal

Su ;')L'.l:;;‘.‘iﬁll\k:i_‘lg Iinginser, Coordisg .\—_7“‘31—':3, .‘-'J'E"\-xs' D, NWizam Paloce, Page 9 of 13

A



‘;X . L TP PN RN by, s Y §id it'/'-"-

SiNo Name . Category POB - nogmcywn DOEmGradeDOCONF ﬁ?e‘med Dosm Ot 2 |
252 ) Maheswata Ghosh CUR T 15-!94#18 050567 20/00/07 01/09/82 " 22100/97 * ECDY, Cal L ,
253 ) Tripti Paul . TURT 300aMs ::'-.,‘:'2_1!(‘)1174').l:‘_:_’i‘;01i04f98' e .'ﬁ-.:_12f03198 "".ccmi'x, C"ax‘ e AL
254 ) D. Mukhopadhyay TUR | aeibras | 2pierTe | 200898 7 2108/08" " - CCD-VIN, c‘é't U AR
255) R.B.Gupta LR tom2ma oaowes | - *¥ 42003198~ ' PCC, Patna” e
256 ) Sachindanand Rai 7 owowar _esioaes . T 8105108 SE(P), EZA, Patna -
257 ) P.R. Anand\ . : T owomso L2omweo T T 26/10/98 ~ “08/00/98  SE(P), IBBR; Siliguri
258 ) C. K. Bhumis™. ) 08/10/66  20/12/90 08/10/98 20/12/92 © 08/09/98 SMD, IBBR, Siliguri
259 ) D. Dutta \ 10/06/67  G8I02/91 08/09/98  SCD(IBBZ), Siliguri
260 ) G. Banericc 1211153 09/08/TS 08/09/98  KCMD, K'Nagar
. 261 ) Alauddin Ansari . . 0e0143 12/03/63  12/10/98 01/07/80  23/02/08  CE(EZ-ll), Patna
262 ) 'N. K. Ambasta : T 28/02/44  01/05/63 31/03/98  01/07/80  23/02/98 - PCD-Il, Patna
263 )} Sambunath Prasad . ©10/01/44 -11[06/63 ' . o . 23/02/88 PCD-l, Patna
264 ) 1. B. Mista ' 08/03/43°  24/10/63 ' : ~ 23/02/88  PCEC, Patna -
265 ) K. R. Das . , o061t 20/09/83  28/01/99 20/09/85  20/10/98  AMD, Agartala k.
266 ) S. K. Chatterice . oi/ouar  30008/67 17/05/99 01/08/84 . 20/10/98 ~ MCD-I, Malda
267 ) Subhash Bhattacharjee  30/0160  23/09/81 .- - 20/10/98  SMD, Silchar
268 ). G. C. Paul 230859 19/10/83 02/12/98 19110/86  29/10/98  SCD(EZ-}), Siliguri
269 ) TapasBose T ormo/s8 20110/83 K 12/02/99  ICD, Islampur
270 ) Biplab Kr. Ghosh | 07/08/58  25/02/84 12/02/99  ICD, Islampur
271 ) Prabir kr. Paul ' 08/01/61  06/12/85 16/04/99 12/02/99 BLCD, Balurghat
272 ) Anup Kr. Ghosh . UR 14/08/50  27/10/83 1310/~ 01/04/88  30/09/99  AMD, Agartala
273 ) Santosh Malakar sC 04/01/81 _ 23/10/89 13/10/99 01/04/88 = 30/09/99  AMD, Agartala
274 ) Bijaya Bhattacharjee UR 154260 | 16M12/85  12/10/99 01/04/88  30/09/99 ~ AMD, Agartala
275} S. A. Laskar ' 01/01/60  301M2/85  04/04/00 01/04/88  30/09/99  GCD, Guwahati |
276 ) A. L. Biswas - SC 230367 01/06/92  04/10/99 12/06/96  30/09/98  SE(P), (BBR), Siliguri
277 ) Debasish Mukhopadhyay UR +  28/08/58  06/01/66 06/01/86  01/04/88 30/09/99  NAAP Dvn, Guwahati
278 ) Kesh Benoy Singh UR 01/62/60  15/07/36 15/07/86 15/07/88  30/09/98  MCD-I, imphal
279 ) S.P. Dey UR 31/05/46  08/11/65  13/04/87 24/42/73  30/09/99  BLMD, Ralurghat

Superinterching Hnopeers + oorinenon Cirele (FRy, 20D, Niman Palace, 234/4 A.T. C: Bose Rod, Calcutta-20 Page foad it
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280 ) Amarendra karmakar UR 00167 2004592 0110199 20/04/94 " 30/09/99 - MCD-ll, Bethampur
281 ) R.B. Gupta UR - 19/92M4  0B/05/75 : $7.30/09/98. © ©CC, Patna

282 ) G. Sengupta UR - 0IN0B4  14)07/87 14/07/89  30/09/99 * SMC, (IBBR), Silchar
283 ) Biva Sen UR: 010180  21307/87 291 0/99 01/04/90 30/09/93: - PD-}l, Guwanhati

284 ) K. K. Mondal sc 10/02/52  18/02/73  '07/10/99 01/01/78  30/09/99  BLMD, Balurghat
285 ) P. K. Mondal UR 10/01/67  10i05/94 = 01/10/99 10/05/96  30/09/99  MCD-l, Malda

286 ) Kalyani Das UR 20/04/65  29/02/88 05/10/99 01/04/90  30/09/99  ADH(MCD), Shilong
287 ) Gopinath Saha sc 18/01/58  24/11/82 09/11/99 01/04/88  30/09/99 © BCD-ll, Bhubaneswar
288 ) Pradip Kr. Das UR 30/01/67  05/02/91 01/10/99 05/02/93  30/08/99  MCMD, Berhampur
289 ) Mohan Mondal UR 06/01/56  16/08/77 01/06/00 01/04/88  30/09/99  CE(EZ-), Patna

290 ) Himadri Ghosh UR . 15/08/66  30/05/88 30/09/88 30/09/99  SE(P), IBBR, Siliguri
291 ) K. C. Nayak UR 14/10/61  10/10/88 13/07/00 10/10/90  30/09/99  BCC, Bhubaneswar
282 ) Gopa Sannyal UR 20M1/62  12/10/88 . 01/10/99 12/10/S0  30/09/99  KCMD, K'Nagar

293 ) S.C. Majumdar UR 23/06/68  28/10/88 28/10/88 01/04/91  30/09/99  NAAP Divn., Guwahati
294 ) P.K. Das UR 01/01/67  27104/32 04/10/99 01/04/96  30/09/99  TCD, Agartala

295 ) Subhasish Dey UR 13/11/64  24/11/88 05/10/99 01/04/91  30/09/98  MCD, Shilong

295 ) Asish Roy UR 03/12/61  06/41/85 G4/10/99 01/04/88  30/08/99 = KCWD, K'Nagar

297 ) Mira Sharma UR 01/01/66  17/04/89 13/10/99 17/04/91  30/09/99  PCD-ll, Patma

298 ) P.K.Rath - UR 05/06/66  193/07/33 08/03/00 20/09/99 - SCC, EZ-I, Siliguri
299 ) B. C. Paricha UR - 14/02/55  24/01/78 24/01/78 = 01/04/88  30/09/99  BCD-ll, Bhubaneswar
300 ) L.Ibomeha Singh UR 01/02/69  03/08/89 07/10/99 30/09/99  MCD-I, Imphal

301 ) K. K. Sardar sC - 17/10/68  19/09/59 18/04/00 - 19/09/91  30/09/98  SMC, (IBBR), Silchar
302 ) Pankaj Das scC 21/01/68  05/10/83 08/10/99 30/09/99 - SCD, Silchar

303 ) S. Bhattacharya UR 12/08/67  18/04/92 05/10/99 - - . 30/09/99- SE{®), (IBBR), Siliguri
304 ) R. P. Singh UR- 18/09/55  21/06/78 01112199 - 01/04/88  30/09/98- SE(P), EZ-I, Patna
305 ) Chandan Sonowal ST - , 16/10/89 16/10/89 15/10/91  30/06/99.. GCD, Guwahati

306 ) S. Baidya 'SC .. 0707185  19/110/89 07/10/99 -+ 19/10/91  30/09/99: MCD, Shilong

307 ) Kanchan Das SC . 15/01/68 - 24/10/89 24/10/89 - 01/04/92  30/09/99° SCC, Silchar.
Sa,;»:":l—:dn.g Bngiacer, Coordmation O3 e (1 ‘:“:T! Tizam alace, 2344 AT C. Bose Rod, Calcutta-20 .E"é!’v‘ 1 of 13
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308 ) S.C.Sarkar . ..sC_ . 0V0Ues  20/01/89 T O0SI0 - - .- 30/09/99 - NAAP Dvi Guwahati > = T
308 ) B. Dingdoh ST. _' - 01/02/65 ... 'oﬂosfsg " 06M0/99 01/08/91  30/09/99 - MCD, Shitong o
210 ) Sri Moloy Panja L LUR... | 06/09/85 - 281289 04/10/99 28/12/91 ° ~30/08/69" . SMD, IBBR, Siliguri

311 ) P. Sama . \.UR.-. 19101740 | 23/00/81 - 10/11/99 01/04/88 "~30f00/09  SMD, (IBBR), Silchar

312 ). D. Tudu _ST. .08i02060  13/09/89 - | ' " 30/09/99¢  BCD-fii, Bhubaneswar

313 ) G. C. Mandi ST . 10/03/62  19/09/89 0111/99 19/00/91  30/09/99  RCD, Ranchi

314 ) B. Mukherjee UR 06/04/90 02/08/63 01/04/92  30/09/99  BCED, Bhubaneswar

315 ) T. N. Rajak- sC 20/02/54 . 05/08/72 29/11/99 11/07/S0  30/00/99  KCMD, K'Nagar

316 ) P. K. Ramachari ST 01/12/58  16/11/81 11/10/99 01/04/83  30/09/99  TCD, Tezpur

317 ) Bireswar Duita UR C1/03/60  09/08/82 01/07/00 30/009/08  SCC(EZ-), Siliguri

318 ) (. K. Pandit UR 05/11/62  10/06/91 05/10/99 01/03/S0  20/09/99  SMD, IBBR, Siliguri

319 ) S. K. Chowdhury UR 01/05/60 28/05/90 10/12/69 27/05/92 .30/09/99  PD-l, Guwahati

320 ) R. C. Mondal ' SC 23/06/60  04/06/90 01/11/99 03/06/92  30/08/99  NAAP Dvn, Guwahati

321 ) Kanu Ranjan Roy sC 31/42/59  05/06/90 11/10/99 05/06/G2  30/08/99  SCED, Silchar

322 ) Debasish Mukhopadhyay UR 21/08/64 . 03/02/00 _ 30/00/99  CBMD, Coochbehar

323 ) P. Chakraborly UR 01/11/64  27/06/94 04/10/99 30/08/68  SCD(IBBRY), Siliguri

324 ) N. K. Das sc 56/05/68  05/12/89 02/02/00 20/08/92 30/09/99  TCD, Agarala

325 ) T.N. Singh UR 01/03/57  24/10/90 13/10/99 .. 3008/98  MCD-Il Imphal

326 ) S. N. Mondal sC 16/08/54  21/02/86 04/10/99 ’ 30/08/99  KCD-l, K'Nagar

327 ) Manik Dey ~UR 25/08/71  08/11/90 05/10/99 08/11/92  20/09/99  CMD(IBBR), Coochbehar

328 ) Swapan Dutta : UR 12/07/64  19/11/90 04/10/S9 19/11/82  20/09/99  TCD, Tezpur

329 ) T. C. Serpa [Siliguri} ST 12/03/67  05/12/90 23/09/00 06/12/92  30/09/98  GCD, Gangtok

330 ) J. Chinkovang ST 19/01/67  19/12/90 06/10/99 30/09/99 ° MCD-Ii, Imphal

331 ) A. K. Maitra sC 10/08/68. - 08/01/91 07/10/98 08/01/93 30/9/98  GCD, Gangtok

332 ) Uday Sankar Singh UR 268/01/66.7  24/12/90 28/10/99 30/09/99  BCD-ill, Bhubaneswar

333 ) Kiran Sankar Paul UR 12/05/66  26/12/90 28/10/99 26/12/52  20/09/86  SE(P), (IBBR), Siliguri

334 ) Sukrit Biswas sC 40/07/68  27/12/90 04/10/99 27142/92  20/00/98  SE(P), (IBBR), Siliguri

335 ) A. K. Dutia UR 16/04/69  19/05/94 10/11/99 19/05/96  20/09/99  TCD, Agartala
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336 ) M. K. Chakraborty UR 0109154  06K08/79 . 31/01/00 01/04/88  25/01/00  MCC, Malda
337 ) Bikram Singh 20/03/46  OFI0BMI9  02/02/00 01/04/88  25/01/00  RCED, Ranchi
338 ) R.N. Routh 01DM54  23N1/79 01/05/00 ‘ 25/01/00, _RCD, Ranchi
339 ) S. Bhattachariee : UR 00/18/58  10110/80 14/02/00  01/04/88  25/01/00 . SCD(EZ), Siliguri
340 ) S.N. Ghosh . 07/01/61  16410/80  14/02/00 01/04/88  25/01/00  BLMD, Balurghat
341 ) Samir Kr. Halder sc 25/06/62  25/01/91 25/01/00  MMC, Murshidabad
342 ) S. C. Mondal sc 01/08/61  22/01/91 31/07/00 22/01/93  25/01/00  BCD-ll, Bhubaneswar
343 ) T.K. Saha [Sub-Dvn, Malda] UR 25/06/67  30/01/91 03/02/00 30/01/93  25/01/00  CCD-VI, Cal
344} S. Thatal(Bhattacharya) sC 21/04/68  01/02/91 31/01/00 01/02/83  25/01/00  SCED, Siliguri
345 ) Aloke Das sC 03/04/64  15/02/91 24/02/00 15/02/93  25/01/00  TCD, Agartala
346 ) B. M. Das 15/01/61  20/02/91 31/01/00 27/02/193  25/01/00  FO-il, Guwahati
347 ) A K.Das ~ 11/03/64  20/02/91 29/01/00 01/04/93  25/01/00  NAAP Divn., Guwahati
348 ) G. Das - SC 01/08/64 20102191 24/02/00 25/01/00  SMD, Silchar
349 ) B.K. Nag : 28/08/66  20{07/91 31/01/00 20/02/93  25/01/00  GCD, Guwahati
350 ) N. C. Aondal SC  0201/70  21/02/91 01/02/00 20/02/93  25/01/00  £0-I, Guwahati
351) S.C.Saha ' 01/07/67  22/02/91 31/01/00 22/02/93  25/01/00,  GCD, Guwahati ’
352 ) P.Roy 01/03/68 2200291 01/05/00  21/02/93  25/01/00  AAWD, Guwahati
353 ) Tapan Mukherjee UR 01/03/60  09/08/52  01/07/00 . 07/04/00  SCC, EZ-, Siliguri
354 ) Ramprasad Singh UR 30/06/42  24/11/81  29/09/00 07/04/00  PCDH, Patna
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}Q Residence
| j{mnes/i @85 Rﬂ_‘)’, B.A. (Distn) LLB | | i
': Advocate, Gauhati High Court . 5 ~ Hengrabari Housing Colony

Central Administrative Tribunal LIG. - 3 (Top floor)

Sr. Central Govt. Standing Counsel ' Guwahati - 781 006

Guwahati Bench, Guwahati - 781 005 | & : (0361)2265334, 2221358 I
RELNO....cvvcvrvniine, Date.....ccveeerunienne

To,
Shri /Q M

Advocate

Sub Copy of written statement in O. A/M~P No. Z/ 7§ / ;Z/@ o X/

Sir,

~ Please find hereW1th a copy of written statement which is bemg
filed today.

Please acknowledge receipt.

Yours Sincerely,

(Am) 257§ /03

Sr.C.G.S.C.
- C.A.T., Guwahati Bench.

Undertake to serve éopy to Shri j M L «%?QV ’
=] as5f¢/ 3
(A.Deb Roy) |

Sr.C.G.S.C.
CAT., Guwahati Bench.
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ORIGINAL APPLICATIDN'NQ,r278 OF 2302?:,

\
BETWEEN

Emti. Chandrs Easla Dutta

~hpplicant

- ~Versus-

The Union of India & Ors,

~Respondents.

IN THE MATTER OP:

Rejoinder .submitted by the appli-

cant against written statement

 filed by the Respondents.

The humble applicant sbove nemed.
filed the rejoinder as follows:
r ) .

That with regard to Paragraph No. 1 of
Athe Written

Staﬁamenﬁ the applicant begs to

etate that she has accepted her promotion to -

o>
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the post, of Head Clerk and intimated the same

to the suthorities vide letter dated 16-06-1997

which was ennexed in the instant Original

Applicaticn as Annexure-D. The question of non-

acceptance of promotion due to personal

difficulty does not arise. It was a democratic

right of the spplicant to approach the ' cadre

controlling euthority for reconsideration of

her posting order, it camnot be a ground to

justify that your spplicent did not turn up for
her promotion pesting 8= stated by the
Respondents in their written statements. Your

applicant has filed representation before the

Respondent Ne. 4 who is the Cadre Controlling
Authority for sympathetic reconsideration of

‘her posting on premotion but the Respondent

without considering her case on merit cancelled
the prmmat;én order of the applicant. The
ﬁespoﬁdEHt No. 4 even did not c&naidér it
necessary t@ q1ve your applicant an Qpp@rtunity
to take necessary action on her promotion,
Thue, the Respondents have violated the CPWD

Manual - Provision regarding quick disposal of -

. representation submitted by sny Govt. Empliyee

to appropriate authority.

Lo B
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ments the spplicant has no compent.

3] That with regard to the statements

I ments the applicent begs to state that the

Respondents have tried to mislead the Hon'ble
Tribunal regarding conditionsl eacceptance of

promotion by - the  applicsnt. It wss an

{ applicant vide letter dated '16-0541Q97 which

Jhas been annexed as Annexure-I of this

rejoinder. The representstion 2ubmitted by the

applicant te the Respondent No. 4 for modifica-

ltion of posting order on promotion was not

'disposed by the Respondents  rather  the

Respondents have cencelled her prometion order.
9} That with  regard to the statements

ments the applicant begs to state that the

'Respondent No. 4 deliberately and intentionally

|had cancelled the promotion order of the

jlapplicant vide Offi¢@ Crder No. (55)/sE(C) BR/

WW

2} That with reqard- to the statements
made in paragraph No. 2 of the Written state-

made in paragraph No. 3 of the Written state-

unconditional acceptance of prometion by the

made in paragreph No. 4 of the Written state-
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97/cal/530 dated 08-07-1997 on the grounds of

refusal/conditiona) acceptance/non-receipt of

intimation within stipuléted time period. In

fact, the spplicant has given her unconditional

aceeptance vide letter dated 16-06-19887, i.e.,

within prescribed period and . the same was

forwarded by the Superintending Engineer, Assam

Central Circle-I, C.P.W.D., Guwsheti vide
letter No. 21 (3)/ACC 1/B-II/2165 dated 09-07-
1997. Thus, the respondents have clearly
vi&l&tedi thé‘_canwgD; Menual Provisions and

Conditions given in Promotion Orxder dated 05~

0e~1997.

Apnexure-I iz the photocopy of letter
No. 21 (3)/acc 1/B-II/2165 dated 09-

07-1997.  \

5] That ~ with re@ard te the statements
made in p&raﬁraph No. 5 of the Written state-
ments the applicent begs to state that the
keply has miréady given in Par&graph No. 4 of

the instant Rejoinder.

6] ~ That with regard to, the ststements

nade in paragr&ph No. & of the Written state-

ments the'&pplicamt bagﬁ tw;étﬁte,ﬁhmt the
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w @reasmn ‘behind the submission of statements
Egnder paragraph No. 4.8 in the Original

\ 1Appliczaticﬁ arigen due to the bifurcation of
| (Region-~B vide O/M No. 14/21/81-EC IV(C) dated
h {18*G9"01 of Birewtarat& General of Works, CPWD,

| ﬁ ew Delhi as under.-,

i !

- |
\ék (1) BI-ER~Comprising Sikkim, West Bengal,
| E Bihar, Jharkhand, Orissa and part M.P.

\& ) ) . " .

! [« - {(Chattiszgarh)

. . .
. \1 (2) B-II-NER: Compris ing Aszsam, Meghalaya,
B , P ghalay

1 @ - Nageland, Manipur, Tripura, Mlze ram
h Q and Arunachals Pradesh.

K ' '

| | . .

q Annexure-2 is the photocopy of sbove
| 1 .. Said O/M Wo. 14/21/91i-EC IV(C) dated
l o ' .

I 18-~-06-01.
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?? - That with regard to the statemente

\mada in p&ragraph No. 7 of the Written state-

ts the applicant begs to =state that the
has already given in'Paragraph Ne. 4 of

3 tant Re;olnder
Vo -
1

L&} That with regard to the statements
F , o ,

made in paragreph No. 8 of the Written state-

G
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menta the applicant begs to =ztate that the
sction of the Respondent No.4 is  illegal,
arbitrary violative of Principles of  natural
justice and alsco -violation of fundamental
rights oguersnteed under the Constitution of

India.

9} That with regard to the statements

" made in paragraph No. 9 of the Written state-

ments the applicant begs e =state that the
applicant has accepted her prowotion vide

letter dated 16-06-1997 and which was conveyed

vide letter No. 21(3)/ACCL1/E2/165 dated 09-07-

1997 to  the Respondent No.4 but the =aid
promotion in respect of Applicant was cancelled

vide No. 9(55)/SE(C)EZ/CAL/S520 dated QSfO?-Q?.

10) That with regard to the statements

made in paragraph No. 10 of the Written state-

‘m&ntﬂ' the applicant begs tc state that the

Reply has already givan.in Paragraph No. 4 of
the instant Rejoinder.

!
11} That with regard to the statements
made in paragraph No. 11 of the Written state-
ments the spplicant begs to state that the

contention of the Respondent in this paragraph

3
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s misleading, improper and malafide illegal

and without jurisdiction. In fact the promotion

I
tl
ng\“\"w '

even did not cdonsider it necegsary to convey

rder ae stated in preceding parss are accepted

without any conditions by the epplicant and
conveyed the same with ﬁhe‘presariﬁad time ‘as
_%er conditions giv&n'in promotion order dated
@5“06ﬁ97,'The,&aid'pramatidm of the applicant

agag cancelled by- the Respondents on the plesn

that due to refusal/conditicnal acceptance/ non

receipt of intimation within stipulated period.

That with regard to the statements

]
%&@e in paragraph No. 42,13, 14, 15, 16 17, 19,
"

0, 21, 22, 23 and 24 of the Written stestements

he applicant hegé te atate that in the case of

the applicent she had very rightly prayed for
medification of her posting order in place of
4ilehax"t0j=ﬁnwahati or nearby stations viz-
Tezpur, Shilloeng. In all thase'thrée stations

number of vacancies were existed at the time of

psting order. Instead of considering her

prayer as per transfer/posting policy under the

PWD  Manuval Provigion chapter-(IV) Section-~.

;(tfanéfar)parm. Zéik)and - {B), the respondent

Np.4, deliberately violated the provision and

he action taken by the Respondent .on the
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r'epregentatj,on" submitted by the apgili{:aht. . The

Respondent No.4 had failed to ;.brcitecziz the

interest of a lady employee of the department
and who hae been promoted after rendering a

long service of 27 vyears. As per CPWD Manual

Vol.1l Chepter-IV Section—~R Paragraph-23 (A) and

(R} which read as under

“(a) A=z transfer frem a populsr station to

outeide station is made on the basis of longest
c:bntinu,eus 3t-a57-‘in the popular station, a newly
vprc:mcd:eci person need not be posted out of the
popular station unless he also happens to be

[y

the longest stayvee on that basis.

{B) Wh@m' the turn for prometion of  a peraon
comes and the prommti{sn post happensz to be
. in enother statj@»m,_ -his promotion orders
zhall b&"iggﬁed ga.nd if he is also due _fér
transfer on the basis of longest stayee,

hé may be trensferred simultanecusly to

the other station indicating his relief as

well. If the person specifically refuses

promotion, he may. be permitted o forego

promotion and hiz name may be removed from

prc:nmti@n' for one year. If the panel is=

the panel. He shsll not be considered for



*
1

f

)
v
i
¢

‘higher grade on the basis

exhausted before one wyear, he shall be

considered for promotion along  with

others whén the DPC Meets on the next

cccagion. In the event, he is actually

promoted subsequently; he will take his
position in the eeniority liet in  the

g of his position’
in the subsequent panel”.

In view of +the shove, the written

statements submitted by the Respondents are not

correct and also

migleading toe the Hon‘ble

Tribunal. Thé-appli&ant begs to state that she

is entitled to get her promotion to the post of

Lead clerk with retrospective effect from the

.date when the juniocr persons have been promoted

to the post of head clerk.



" above paragraphs No. \do 2.

VERIFICATION

I, Smt. Chandra Kala Dutta, Upper Division
Clerk, Office of the Executive Engineer,
Guwahati Central Division, Central Public Works
do hereby

ot ot

Department. Guwahati-21, Asgam
solemnly verify that the statements mede in the
are trus to nwi

knowledge, belief and information.

And I sign this verification today on this

the 35¥hday of b,,g‘.érzoo.:z at Guwahati.

ShsdlL

Declarant.
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" Subjeet: Creation of Nogth

- Dntad X 00 KGR, @ ol
- st
o hadee
- ANNE K URE -2
No. 14/2191-ECIV(C) o —
Government of India
Diroctorate Goneral of Works
Cendral Public qukl Department
Nirman Bhawen Now Delhi,
. . Dated the 187 Sept, 2001.
e ‘Q%ﬁh@(m@m * |
Esstern Region aa a scparsic Coordinatzon |

Reglon,

The undersigned it d
Regions a8
B compibing of

Woghslay

vifwented with immed

AT S M b

wrccted to refer to the st up of Coordination
WD Manual Vol. I and state that tho Region
Orisse, Afssm, Menipus,
Pradesh will bo

Laid out-ta the CP
West Bengal, Bihar,
a, - Arunschal Pradesh snd part of Madhya
ixte effect ‘f“ under-

ikkim, West Bengal, Bihar, |

"L, B - Eastern Region : Comprising S
Tharkhirad, Orisss and perd of MadlrysPradesh (Chhaitiag=sh).
.2 Bil- Noh Esatern Region : Comprising  Astam, Meghisleys,
e Nagaland, Meripur, Tripaea, Mizorsn and Arunachal Pradsehl.
.'\.'.’: ’ ' : . . . ‘e .

. For matters of recruitsment, promotion; paticn, trensfa ofc.,
group 'C’ and ‘D’ stefl including work-charged ataff shall bo bifircated
accordingly and ailotted to the “above two regions 0% ‘-t vilhore-is’

- basis. SE(Coordirisgion) ‘B,’ Hastomn Region, shall coutinoe to look after
both Reglons - BI atd BIl i tomus of tho functions ascigned ender para
10 of CPWD Mapusd, Vol L '
The stalf who zxe allotted to NER (BI) will be asked to give their
wiltingnoss to romain In NER (BU) end - .
| Alltro el who indoste the sbove willingaons will remain |
. apmdmmadmﬁ%rmsfmdmllbccmﬁﬁdwNER
o> - (@I g | .
el 2 Those ste of MER who o not indicate thelr willingnoss
/)@M\? for NIR(B.Eywill retoin their claim 20 bo transforred to
" Pantern Region (BI) Such tranafers fiom NER to ER will
W bo dons oa somisrity bacls mubjoct to availability of vecmcy
in Iaziem Region (BI) and svailability of substitute steff
. {or NER (40,
(\
/)J\\ b
o 3. All futio secruitment to NER (BI) md ER (BD) will bo
done sepesetely snd trensfers will be confined to within the
porpacilve Begions.
Camd. .. 2+
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